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LOK SABHA

Saturday, 27th July, 1957

The Lok Sabha met at Eleven of the
Clock

[Mr SeraxEr m the Chair]

BUSINESS OF THE HOUSE

The Minister of Parliamentary
Affalrs (Shri Satya Narayan Sinba):
With your permussion, Sir, I nise to
announce that in accordance with the
order of discussion and  voting of
Demands for Grants announced by
me on 19th July and the allocation of
ume for them as approved by this
House, business for the week com-
menung Monday, the 29th July, will
consist of the discussion and voting
of Demands for Grants in respect of
the Ministries of Food and  Agnecul-
twie  Irrigatton and Power, Law
Transport and Commurnications Infor-
mation and Broadcasting, and Rehain-
litation and Minority Affairs Should
the discussion of any Demands remamn
unfinished today, the Demands stated
above will be taken up after the con-
clusion of the voting of Demands
carried over from today

Dr, Ram Subhag Singh (Sasaram):
I would suggest that the time allotted
for the discussion of the Demands for
Grants 1elating to the Mimstry of
Zommunity Development should be
extended by two or three hours,
because that 1« a subject which con-
cerns every Member The time allot-
ted for it now 1s only 5 hours

Shri Satya Narayan Sinba: For the
information of my hon friend, I might
tell him through you that this matter
was considered, when time was being

102 LSD.
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allocated for the different Minstries
In the first instance, we had allotted
only three hours for this Mimistry But
the leaders of the various groups
there insisted, and I yielded, and thus
2 hours more, as a sort of compro-
muse, were added to the time allotted
for the Ministry of Commumty Deve-
lopment So, from this, i1t looks as
if they were all agreed to 5 hours as
a compromise But today, I beleve,
the House 1s sitting till 430 pm or
something like that: I do not know

Dr. Ram Subhag Simgh: But this
concerns every Member

Mr. Speaker: A full day was allot-
ted for this, till 3 30 r.m. inclusive of
the half an hour extension Of course,
community proyect is an ever-increas-
g or ever-growing demand

Shri Satya Narayan Sinha: I shall
have no objection if the House sits
late for half an hour or an hour
more But so far as the extension of
the time 15 concerned, the entire pro-
gramme for the Demands coming up
next week will be upset

Sardar A. §. Saigal (Jan)gir)
When every Member wants that the
time should be extended, that request
should be considered, and time should
be cxtended

Shri Satya Narayan Sinha: 1 have
alreadv explained the position to the
House

Mr. Speaker: Two hours have been
allotted for the Ministry of Health.
and we are going to start the discus-
sion on those Demands presently
This discussion will go on up to one
o'clock And 5 hours for the Mins-
try of Community Development
would mean that it would go up to
@ ».m., unless the House is willing to
sit till six o'clock, it will go over to
the next day
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[Mr. Speaker]

I shall do this. Let us sit till 5.30
PM. today, and the Minister will be
asked to reply on the next day. Thus,
we shall have 4} hours today, and
half an hour or one hour more next
week—let 1t not be included in these
5 hours. I shall give only half an
hour to the Minister. That way, it
will be extended,

QUESTION OF PRIVILEGE

PusLrcatroNn sy PIB. or ANswirkp
STARRED QUESTION BEFORE BEING
ORALLY ANSWERED

Mr. Speaker: Shrimat: Renu
Chakravartty brought to my notice
vesterday, and tabled also a motion
vesterday or the day before when she
raised the matter m the House, that
a question which was ornginally tab-
led as an unstarred question had been
admitted as unstarred; subsequently,
it had been converted into a starred
question, and 1t was put down for
answer on the 23rd inst or so; later
on, after 1t was admitted as a starred
question, it was postponed to the 31st
inst But, notwithstanding the post-
ponement, the Press Information
Bureau have announced in their bul-
letin or in their hand-outs of the re-
pltes the replv to this question also,
which was not given on that day, but
which was intended to be given on a
later day, to which the question had

been postponed
This matter was raised as a breach

matter, and he has sent an apo-
He came on his own; as soon
as he read these proceedings and
heard of this—the Press Information
Bureau have got their representatives

Question of Privilege 5474

On the 23rd July, a press reloase of
an answer to unstarred question No.
162 which had been printed on the
Order Paper for 23rd July had been
made by the Press Information Bureau
on the basis of material recelved from
the Ministry of Rehabilitation that
morning

It 15 with great distress that we have
learnt of the fact that the subsequent
change of the unstarred question from
the printed list for 23rd Julyto 3ist
July had escaped the notice of the
officer responsible for the release. The
circumstances under which the copies
containing the Minister's answer for
the 23rd July were received in the
Press Information Bureau on the
moining of that day, had unfortunately
not «ugge-ted the possibility of anv
change in the order of questions ;

1t 1n learnt that the Mumstry of
Rehabilitation are alvo taking steps to
make amends for the omission to
warn the Presz Information Bureau
about the change in the date of
an<wer Nevertheless, the responsi-
hility of the Pree< Information Bureau
cannot be munimised

A close check 15 kept during ques-
tion bour in regard to questions both
for variation, 1f any, in the oral
answer and whether or not the ques-
tion has been reached It 1s extremely
regretted that equal care m regard to
last minute variations in the printed
hist for unstarred questions was not
taken in this case Orders have, there-
fore, been issued to officers handling
Parhamentary questions {0 handle both
starred and unstarred questions with
equal vigilance. With great contrition,
the Press Information Bureau would
beg to assure you, Sir, that there will
be no repetition of such a lapse in the
future In view of this, I am sure the
House would not expect me to proceed
in this matter further but accépt what
has been stated; and I am sure a res-
ponsible officer, as he gives an assur-
ance, will ndbt commit similar mistakes
in the future

The matter is dropped at this stage.
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Shrl V. P. Nayar (Quion): What
about the Rehabilitation Ministry? It
appears from what you have read out
that the Rehabilitation Ministry is also
to be blamed

Mr. Speaker: As for the Rehabili-
tation Munustry also, in view of what
has been stated by this one officer—it
18 not that a ‘bundle’ of officers should
come here—the Rehabilitation Minis-
try, I am sure, will take note of this
fact and act according to it If,
spite of it, they commit a lapse, a
similar one, next time, the hon Mem
ber 18 alert, and he can always bring
1t to the notice of this House

*DEMANDS FOR GRANTS—contd
MINisSTRY OF HEALTH

Mr. Speaker The Hou»e will now
take up discussion of the Demands for
Gronts Nos 47, 48 49, 50 and 119
1elating to the Ministiv of Health As
the House 15 aware, 2 hours have been
« llotted for the Denmwands of this Minis-
try

There a1e 4 number of cut motions
to thost vatious Demands Hon
Members may hand over at the Table
within 15 muinutcs, the number of the
selected cut motions whuh they pro-
pose to move 1 shall treat them as
moved 1f the Members in whose
name, those cut motions stand are
present 1n the House and the motions
are otherwise 1n order

Personaily, I am in favour of allot-
ting the largest amount of time for the
Minustry of Health, but somehow the
Sub-committee which sat over this
matter—it has given 101 hours for the

All the same, 1t 15 not for me to decide
that, it has been accepted by the
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Shri Easwara Iyer
What about lawyers?

My, Speaker: I shall call Shm D 8.
Raju first

Demawp No 47T—Mmwistey or Hzaur
My, Speaker: Motion moved

“That a sum not ,exceeding
Ry 766,000 be granted to the
Premident to complete the sum
necessary to defray the charges
whuch will come in course of pay-
ment during the year ending the
31st day of March, 1958, in res-
pect of ‘Ministry of Health'"”

Demanp No 48—MzpicaL Szrvicas

Mr. Speaker: Motion moved.

“That a sum not exceeding
Rs 22643000 be granted to the
President to complete the sum
necessary to defray the charges
which wall come n course of pay-
ment during the year ending the
$1st day of March, 1958, 1n respect
of ‘Medical Services'”

Demaxop No 49—Pusuic Hzarm
Mr Speaker. Motion moved

“That a sum not exceeding
Rs 535,30,000 be granted to the
President to complete the
sum necessary to defray the char-
ges which will come in course of
payment during the year ending
the 3ist day of March, 1858, n
respect of ‘Public Health’”

Demanp No.  50—Miscriranzous
EXPENDITURE UNDER TRE MINISTRY OF
Heavte

Mr Speaker: Motion moved
“That & sum not exceeding
Rs 60,56,000 be granted to the
Preuident to complete the sum
necessary to defray the charges
which will come 1n course of pay-
ment during the year ending the
31st day of March, 1958, m respect
of "Miscellaneous Expenditure
under the Minustry of Health'”
Demanp No  119—CArrTAL OUTLAY OF
Tax MmnsTey or Heavrn
Mr. Speaker: Motion moved.
“That a sum not exceeding
Rs. 5,20,88,000 be granted to the

(Trivandrum),

of the President
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31st day of March, 1988, in respect
of ‘Capital Outlay of the Ministry
M H“nhl-ll

I do not say that these problems are
not within the awareness of the pub-
lic and the responsible authorities, but
I would only like to suggest that they
should be tackled more urgently and
more efficiently.

With regard to medical services, we
are aware that all over India, from the
Himalayas to Cape Comorin, almost
all the hospitals are overcrowded.
There is a shortage of doctors, nurses
and midwives. For a country like
India, with a population of about 380
million, there are only 70,000 qualified
doctors, 24,000 midwives and 24,000
nurses. In spite of the fact that a
host of other unregistered doctors
were functioning during this influenza
epidemic, we had a lot of difficulty in
controlling this epidemic. That s
because we are short of doctors and
nursing services.

On a rough estimate only one
doctor 1s available for about 6000 to
7000 people whereas in foreign coun-
tries, it works out to one doctor to
about 2000 or 1500 people.

Under the Second Five Year Plan,
we have proposed to start about 6
more medical colleges. Without ask-
ing for more money, I would suggest
that existing hoepitals can be expand-
od to quite a good strength. Also a
few more hospitals could be started.
After all, doctors cannot be manufac-
tured by spending a lot of money on
buildings alone. It is not the brick
and cement or the stone and lime that
could make doctors, We want experi-
mnoed teachers, and for this purpose

|
|
|
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ing scme money We can
easily expand the existing

colleges as well as start new medical
colleges under the Second Plan.

Then there is the guestion of de-
urbanisation. You are aware that
urbanisation and industrialisstion are
creating for us a number of problems.
Ours was an agricultural economy for
centuries. Now people are migrating
to cities in Jlarger and larger num-
bers. They are congregating in in-
dustrial areas so much so that we
are finding it difficult to provide for
them food, accommodation, medical
facilities and other conveniences. Quite
a number of these people come from
villages. They are quite illiterate and
they come without their families, so
much so that after coming to the
cities their morals also have dropped.
That creates for us another problem.
So de-urbanisation iz a very urgent
question which requires constant atten-
tion from our leaders and statesmen.

|

I think there s a lot of truth in the
saying of great men ‘back to the vill-
age'. Even Mahatma Gandhi had said
that if villages perished, our nation
perishes. There 15 a lot of truth in
this, because after all we have lived
for centuries in villages and we have
been revitalised and re-energised from
the natural surroundings of villages.
It is not for a tropical country like
ours 10 so suddenly



drugs are not necessary for the treat-
poomi S g y ~d e B

to a few dogens. Probably, if
a committee this and

energy, more vigour and more en-
thusiasm had been put into the orga-
nisation, I think it should have been
able to meet our requirements by
now,

Also production of streptomycin
and chloromycetin, which are very
useful antibiotics, could be achiev-
ed by an extension of the same pro-
cess. This production of the two valu-
able antibiotics should have been
started by now.

Then I come to anti-malarials
which have been dumped into India in

agree, are quite efficient, but we
should not forget our old quinine
which has stood the test of time for
the last 300 yemrs. It is still a basic
remedy in the treatment of malaria
and in the preparation of so many
contraceptives and anti-ceptive reme-
dies. It is a thing which Government
should take in hand and encourage.
Almost all the hill stations in India
can produce a lot of quinine.

Suppose something happens—as
happened with regard to the Suez
crisis—and we are not able to get our
foreign stock. Then we will be

s JULY l_’b‘l’ :
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courge the use of quinine by medical
g:ﬁﬁms,mmmt hospitals

DDT is another product which is
very very important in the anti-
malarial and anti-mosquito campaign.
We have got a factoyy in Delhi But
it produces only about a ton a day
whereas our requirement for the
whole country is about 10 tons a
day. We should hurry up with the
production of this insecticide which
is such an important and essential
material for anti-malarial purposes.

Then there is the question of sales
tax on drugs. There is an urgent
necessity for a revision of the sales
tax policy with regard to drugs. At
present, there is some  harassment
caused to chemists, druggists and also
some medical practitioners who have
got to keep a daily account of these
things, by reason of the attitude of
the sales tax officials. I would hum-
bly request Government to. take this
matter into consideration and afford
relief to the people concerned.

Medical research is very very im-

_portant item. Under the present con-

ditions of our life, as a direct conse-
quence of the effects of our civiliza-
tion, we are getting more and more
sick. Not only we, but everywhere
in the world, people are getting more
and more sick. The stress and strain
of life, the competitive existence from
birth to death, the problem of finding
bread and butter—all these things are
produced by our civilisation. In fu-
ture also, we are bound to get more
and and more sickness.

Diabetes and blood pressure are the
direct consequences of the present
I would call them twin
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[Shsl D B. Raju]
attract and give facilities not only to
our talented young men, but doctors
from all over the world should be
encouraged to come and do reach on
some of these very important and
urgent problems.

Regarding some of our ancient sys-
tems of medicine, ayurveda and un-
ani, I have great respect for them. In
ancient ayurveda, tuberculosis was
described in detaill Gold was sifggest-
ed as a remedy for it about two thou-
sand years ago Even now, in spite of
antibiotics, we are occasionally com-
pelled to use Myocrysin and Sanocry-
sin. These are preparations of gold
for the treatment of tuberculosis I
would suggest that due attention
should be given to research in ayur-
veda and unani

You will have seen from the papers
that theie 1s a new drug found out
called Rauwolfia Serpentina In ayui-
veda, it 1s called Serpagandhi Ths
has got a very good name late;y 1n the
medical profession Out of this, they
are able to manufacture alkaloids
which are very good for the reduction
of blood pressure They are al<o good
for mental diseases These alkaloids
serpasil, Rescerpine etc of serpentina
-have become very very useful re-
medies

D. S. Raju:
not made here

Shri D. 8. Raju: The raw products
are grown here.

Shri D. 8. Raju: Alkaloids are not
manufactured in India. It 15 a highly
technical process, The raw products
are grown in India on an extensive
scale m almost all the hill regions.
I would like the Government to take
serious note of this industry.

Alkaloids are not

Demgnds for Grants 5482
and

hnmneﬂaee:tmtdth.emw
the loss to the country by this one
dreadful disease.

It 18 true that the Government by
its preventive methods have protected
about ten crores of people and given
mass treatment to about half a milhon
people It 1s good but still muech
more has got to be done on thuis mat-
ter During the last war allied planes
with sufficient quantity of DDT
sprayed certain whole areas and com-
pletely eliminated this discase and
other mosquito borne diseases It was
extia-ordinary how they can spray
those areas and kill thesc mosquitoes
I wonder if our Government could
take this measure by spraying these
a1eas with DDT from planes

Then, about this TB conirol pro-
gramme We have got only 24,000
beds all over India which 13 inade-
quate Some of the verv good rem
dies streptomysin and INH, a synth
tic product—are beng very effective.
In fact, some years ago cases which
were considered ncurable, patients
in advanced stages of TB, are very
well controlled by streptomycin and
INH Efforts should be made to
manufacture some of these products
on a sufficiently large scale m India.
It 18 not possible to depend upon
foreign sources for any length of
time, especially for essential drugs.
We should take note and create maxi-
mum faciities and give maximum
allotment for the production of these
things in Indwa

Then about the leprosy clinics.
Some institutions are domg very good
work: Mahatma Gandhi Memorial
Trust, Ramaknshna Mission and
Kushta Nivarana Sangha Mission
lepers. There are about two milllom
lepers and it is very difficult to col-
lect these lepers in different asylums
and give treatment to them. Sulphone



5483

drugs latterly are very effective and
even very advanced eases are marvel-
lously cured in about a year or two
yvears' time. They are very cheap
also costing about two annas per day
per patient or even less One tablet
costs half an anna and two or three
tablets would be ample Even patients
in advanced stage previously thought
incurable, have made remarkable
recoveries if they swallow these tab-
lets for two years or so. It 1s
one of the recent advances in Medi-
cine of which every scientist can be
proud and every doctor happy

Shri Ferozxe Gandhi (Ra: Barel)
Can 1t be used for flu also?

Shri D. B. Raja: No 8Sir The
remedy should not be more drastic
than the disease itself as in the case
of flu Leprosy which 15 claiming
and disabling about two million
people 1n India is a curable discase
and can be tackled easily and effect-
wvely The influcnza epidemuc  has
affected the lives of so many people
There 1s no necessity to get unneces-
sarily panicky about the disease
After all, it has been there .n almost
all the countrics 1n an endcmic form,
occasionally 1t sprouts mn an epidemuc
form It takes only three or four
days and there 15 some fever and then
probably it leaves We should not
get panicky over such a mild disease
The Government 1s trying to prepare
some vaccme mn the Cooncor research
laboratories 1 do not know how far
1t will be effective or useful because
the virus changes its nature fre-
quently If we find out a cure for
one type, it changes itself mto another
type by changes in mutation and this
vaccine may not be useful I would
ask the Government not to waste so
much money and to go cautious about
the preparation of the vaccimne

Demands for Grants

I would refer to family planning
before I conclude We are multiply-
ing very rapidly and every year five
million more people are added. While
the birth rate has increased, the
death rate has fallen and the average
expectation of life has increased.
That means that there should be more
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hof.” accommodation, travelling facih-
negr medical end other amenties
Atth:.srate,bythemdofthem-
fury» our population, i1t has been cal-
ted, will be double the present
ﬂ 18, T4 crores Could we magine
ountry like ours expanding so
1dly? Could we be able—to pro-
v1d® for the 78 crores of people? We
sho"‘id take stock of the situation and
gw© more promunence to family plan~
ninf It should be done on a very
on husiastic and vigorous scale Every-
bocY should take interest in this, not
onl¥ the Government but voluntary
anisations and aumost all the
nt Ihgent peoplec of the country
chould become aware of the seripus-
nes® of the problem and try to tackle
w Bow To the next.decade. thus_nros
pie™ will probably be unmanagable
and uncontrollable and there would
be @ causc for regret

The Second Plan provides four
erfTes for family planning I hope
intense research wi'l be done and
c dntraceptwe and other methods will
pe found out

I have no complaint agamnst any-
y'NE except that we are not going
sth such zeal and enthusiasm that
would like to see m the implemen-
tgfion of the programmes If you do
s OUF desire for a welfare State
would be much nearer than expected

Shri Easwars Iyer: Sir, I do con-
“,de the competency of doctors and
women to speak on this subject of

th

ned!

Mr. Speaker: Patients also

Sardar Hukam Singh (Bhatmda)-
ge 1s not mn any of these categories

Shri Easwara Iyer: In fact, 1T have
suffering from a certain amount
o{!enrcomplexutowhethulam
e right person to speak on this sub-
ject of health but a look at my hon
end in the Treasury Bench on the
gher side gave me some sort of
gisistance

Coming to the subject of health, 1
desirous of poilnting out &s a lay-
ﬂn.ulhwyerhym,ulm
gAY 50 with all respect, as to what 1
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think should be the programme for
the development of our national
health. 1 bestowed serious attention
on the repart of the Ministry of Health
for 1956-57, and I cannot deny that
we have made some progress in the
matter of health. But, to me it appears
that regarding certain aspects of the
matter we have to make a different
approach, particularly regarding the
question as to how we should tackle
the problem of disease.

Tackling the problem of disease
falls under two main heads. We
employ drugs which are preventive
or curative, So, diseases are either
prevented or cured; there is no third
way of dealing with a disease. Pro-
bably, the conservative cynic might
be tempted to say that there is a
third way, tackle the disease by an-
other drug, and that is by death; that
is, by the non-application or wrong-
ful application of the drugs.

On the question of drugs the science
of medicine has, I understand from
the hon. friend on the other side,
made strides of progress during the
last two decades Certainly so. Anti-
biotics like penicillin, chloromycetene,
tetracylin and all such things have
come to effectively combat the dis-
eases.

But the question still remains, Sir,’

as to whether these drugs, these
essential Iife saying drugs are avail-
able to the ordinary poor man. The
sale of these essential drugs are still
jn the hands of private business, and
,when a patent medicine in the name
of Lederle, Parke Davis or Sharp and
Dhome come for the first time in this

Then it was not available for even
Ra. 50, that is in 1950 or 1851. When
chioromycetene first came into the
market, it is very useful for typhoid
and various other ailments, it was
not available for less than Rs. 100.

Still we find that the sale of these
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fact, that these drugs are not avall-
able for the common man, or the

ordinary poor man.

Shri D. 8. Raju: It is only one
ripee now.

Shri Easwars Iyer: I certainly”’
know that But, when these

are out of stock, when at times of
necessity like the influenza epidemic
or other times a private businessman
can find a way out of the situation by
concealing the stock and boosting up
prices, these drugs are not available
to the poor man.

So, I would suggest, as a matter of
constructive suggestion, to our Health
Minister that he must have some sort
of a control over at least the sale of
these essential life saving drugs. He
might answer me by saying that we
have got the Drugs Control! Act. But
the Drugs Control Act has no control
over the sale prices of these essential
drugs. What I am suggesting 1s that
at least with respect to these essen-
tial antibiotics they must develop a
public sector. If that is not possible,
in the alternative I must say that we
must have a control over the priees
of these antibiotics, otherwise the
common man who is asked to elect
between cure of the disease and death
has no option.

‘When I am on this question of drugs
I am tempted to say that in this
country we have various laws, Of
course, speaking as a lawyer 1 am
saying that we have a number of
laws to control the quality of drugs
and the standard of drugs. But, I do
not know as to whether thus Drugs
Control Act provides for testing the
components of every medicine that is
marketed, and also the efficacy of
the medicines for the purpose for



efficacious for
the purpose for which they are adver-

|
f
;

1 remember to have read a law in
America, a Federal Law. I believe,
whereby 1l 1s provided m America
that before any drug is patented and
put mnto the market that drug must
be submitted to a central research
laboratory, a huge Ilaboratory the
kind of which we cannot afford to
have, where these drugs are tested.
The research workers there examine
the details of the advertisements of
the drugs to be put forward m the
market, and see whether they are
really applicable for the disease to
which they are to be applied. This
1s what they do. If the research
wolkers come to the conclusion that
these drugs are spurious, then they
uie¢ not allowed to be marketed in
New York. There 13 a proviso, and
that 1s the hard part of the job The
proviso says, even 1f they are found
to be spurious and unfit to be mar-
keted n New York, if those goods are
marked “for export only”, then they
can be exported. We find some of
those medicines eoming here and
widely advertised

So far as these Knox products are
concerned, we find a lot of advertise-
ments coming out, hke cystex for
kidney troubles, mendaco for asthma,
hynox for blood pressure......

An Hon. Member: Okasa.

Shri Easwars Iyer: I have only
come to the Knox products. These
things are not allowed to be sold in
New York In fact, this medicine
mendaco can be sold in New York
only with the caution administered
that it is dangerous for children under
seven years and cannot be adminis-
tered to T'B. patients. I do not know
how many of our professional men
know that. But we find sometimes
this mendaco for asthma and bynox

27 JULY 1087

Demands for Grants 5488

for high blood pressure prescribed by
various doctors. I am not disputing
the efficiency of professional men,
but sometimes these men do prescribe
these things as though they are
effective remedies

The question is whether we can
afford to have a central laboratory
and prevent the import of these
goods, otherwise America would find
that India 15 a good place for selling
her spurious goods I would respect-
fully submit that we can effectively
check them if we can make a law
whereby it is said that any drug
which cannot be sold in America can-
not be imported at all; if it 15 mark-
ed “for export only”, it should not be
imported at all This 1s one pomnt
which I would respectfully submut
before this House for the considera-
tion of the hon Minister for Health.

I have so many aspects of the
maticr to deal with, but for lack of
time 1 cannot deal with all of them.
I have to deal with the question of
public health, which 15 of utmost
importance Here we deal with the
preventive side of the disease We
have got so many commplaints regard-
ing the manner iIn whuch the problem
of public health 1s tackled In our
country, the most important aspect of
public health 1s the problemn of fresh
water In fact. in the coastal lines
of Kerala State, we find water every-
where, but not a drop to dnnk So,
I would request the hon Mmaster to
pay some atiention to the matter of
fresh water problem m‘s_crala State

Then, there 1s the question of sub-
sidy for the control of leprosy in
Noornad mn Kerala State. We have
got a leprosy colony and I understand
this year there 1s no subsidy given for
that centre. I would earnestly request
the hon Minister to consider the
claims of this leprosy colony. This 1s
one of the biggest leprosy centres in
South India.

I have also to point out that the
system of traming auxiliary nurses
and midwives needs a complete reor-
ganisation. The target figures show
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that we must have at least 6,000 peo-
ple of this kind before the end of the
Five Year Plan, but we find that very
little personnel being trained. We
must exanune the reason why we are
not getting enough tramnees. My sug-
gestion is that 1t is because the payis
very low and the medium of instruec-
tion 1» English 1 find in most of the
States the medium of mnstruction is
English and women, who have passed
out of the fifth or sixth slandard and
who are being tramed as auxibary
nurses, arx not able to  follow the
lecturcs thal are given Therefore, 1
carnostly 1equest the hon Munister to
cons der the problem of traming of
auxilary wur s and midwives and to
gre more m. ntwve Lo the trainees

With rcgd to the indigenous sys-
tem of madicine, which has been
referred to by the hon Member who
spoke it I must ~av with respect
that the a'lopithie doctors have deve-
loped a or* of allergy towards ayur-
vedic vad hak ms or homoeopathic
doctors Thi, allergic attitude towards
the ind'genous  system of medicine
shoud styp There 1s need for more
collaborauon between them and the
Ministry should provide facilities for
collaboration and consultation between
the ayurvedic doctors or hakims or
sidha vaids and the allopathic doctors.
I am told in China there is an aca-
demy of Chinese medicines to develop
the indigenous systems of medicine I
am also told that even the best allo-
pathic doctors who have got special
qual-fications and who are specialists
go there and have consultations, dis-
cuss matters and find out the efficacy
of the indigenous medicine. The need
for standardusing and testing the
quality of ayurvedic medicine Is also
there. I do not deny that *

There are spurious drugs in ayur-
weda also coming up in the market
nowadays. We have to test whether
they conform to the quality or can be
affective for curing the disease it pro-
tesses to cure. As a matter of fact,
dmstances are not lacking. We find
#hmw-lmmlydﬂm
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an example—there is a rasayanam
from the south called ka

rasayanam, which is sdaid to be an
extract of the elements of the black
monkey. But from the quantity of
this rasayanam that has now been
maketed, I think that if there is any
element of the monkey in the rasa-
yanam, the whole specics would have
been extinet by this time.

Mr. Speaker: Nobody takes excep-
tion on the ground that it is cruel to
animals,

Shri Easwara Iyer: I am not ‘aware
of it The glands or the adrefals of
the monkcy are supposed to be the
component parts of the rasayanam I
do not want to elaborate it

Regarding arishtams and asavams
also, we find that their important com-
ponent parts are honey and other
costlv medicines These are being
marketed with jaggery watel  In the
kastur: rasayanam alwo, we do not

* find anv kasturi or any clement of

musk These are the spurious drugs
that are marketed and the suffering
man 1s really cheated BSo, even with
respect to avurvedic medicines, 1
would say that we must have control
over them, Lest the gquiliiy and stand-
ard of the medicine before they are
allowed to be marketed. Not to
speak of the navaratna kalps which
contains the extract of mine gems and
which 1s marketed for Rs 2. I do not
want to enter into details because of
want of time. I only say that while
the need for collaboration between
ayurvedic and allopathic doctors is
very high, there is also the need for
standardising the guality of the medi-
cines.

I want to invite the attention of the

%
i
i
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Again, there is one branch of Ayur-
veda which has not come up for dis-
cusslon or consideration, namely, the
system of bone-setting in our place.
We have got experts in bone-setting,
I have come across cases of bone-
setting successfully done by these
experts where allopathic doctors have
failed ‘miserably.

Mr. Speaker: In Puthur in the
Andhra State also it is there.

Shri Easwara Iyer: These people
are not encouraged. I am toid they
are proceeding on some scientific
basis, probably handed over to them
from gcneration to generation. They
have made a good deal of study about
this matter and they are experts in
the line; I would submit that this sys-
tem, particularly bone-setting wilk
massaging, should be encouraged. In
the allopathic system, bone-setuing 1s
done by puiting the bones together
and keeping it at rest for a number
of days; this sometimes fails These
experts, I am told, do the bone-
setung and do a little bit of o1l mas-
saging This method of bone-setting
is very remarkable ‘These things
which are available are escaping the
attention of our Health Ministry.

Regarding control of malaria and
filaria—of course, my hon. friend saud
it is control of malana, what we want
is total eradication. It is not merely
control. We have reached a stage

“when we must say that India is no
longer suffering from malaria, so that
there need not be a control over
malaria In fact, the World Health
Organisation is extending its help for
the eradication of Malaria. As regards
filaria, I must say that my State has
not got the help which the people of
that State deserve. In Shertalai and
other places, we find filaria in abund-
mnce.

Before concluding, I must make an
earnest appeal to the members of the
medical profession. I should not be
misunderstood when I make this
appeal to them, This is one of the
noblest of the noble professions. We
do concede that, But, they must
engage themselves as citizens of India

with the responsbility which has
been thrown upon them in a spirit of
self-sacrifice, and serve mankind and
be prepared to go to the villages and
rural parts without caring for the
remuneration that they may get and
try to build up India with good health
and prosperity. If they do so, they
will be remembered for generations.
I should say that among some of the
members of the profes:ion, pecuniary
considerations are even now prevail-
ing. That 1» why 1 am saymmg that
the medical profession 1s one of the
noblest of the noble professions in
India for serving mankind and that,
they should realise. 1f the Mimister
of Health would agree to _ provide
refresher courses for even the medical
men in the profession, by which they
are aga.n and agamn reminded of their
duties, I would say 1t will serve the
purpose.

I have got so many pomnts to stress.
I do not wish to take more of the
time of the House I will utihse any
other occasion that may come to me

for taking up this aspect of public
health,

Mr. Speaker: Shn Bbagwan Dm
Misra He is an Ayurvedic vaid. I
called an allopath; I called a patient;
now I call a vaid

Shri Easwara Iyer: I am in good
health.

Shri B, 8. Murthy (Kakinada-Re-
served-Sch. Castes): If every patient
is like Shr: Easwara Iyer, there is no
need for a health department to exist.

@t wo o fam (¥ToTR) .
wew RgE, @R qyew ®
vt @ feamr ¥ v, ve,
‘¢ WIT Yo T W WIWT w7 qiq
2 wrew foawr W oA F
W EEN & | O ¥ e
2 fra% qrvr g S o ot § G
W AR Ay WeEwt @
Wi QT TN Q4T AT A & TN
| geu figear fafrr ¥ are
war g1 IR IT U7 R
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fora g wroeTT % goy
dum §, 3t o vu P § dY o
&% &t wrawear @ | wigdfes awr
Fult T fafrmn qafirdt w1 qowc
 wire ¥ g7 sivarma fiea e i,
it oy & w1 Wi v F o
it

Mr. Speaker: Shri Dasgupta

Before the hon. Member begins, I
would Lke to say that I have receiv-
ed as many as 16 names. So far I
have been able to call only three. The
fourth Member 18 now in possession
of the House. Is it the pleasure of
the House that we may extend thuis
time by one hour? Two hours have
been allotied. Some people go by
economuc considerations, but other
considerntions are alw necessary
‘The Sub-Committee have allotted 101
hours for the entire Budget but they
have g.ven only 2 hours for the Health
Mun'rv, and @ few hours for the
M ostry of Education 1 feel that
hercaflter there must be a full day of
five hours for each of these subjects,
they are the nation-building services

Shri Radha Raman (Chandni
Chowk) Health 13 an important
subject

Mr. Speaker: Time after tme,

cxternal affairs come up; that has
already been accepted, on various
other considerations, that has become
the order of the day But these other
matters which are really useful to
the public are thrown into the back-
ground

1 am sorry I did not bestow suffi-
cient consideration on this I merely
accepted the Sub-Commuttee's recom-
mendations But I shall extend the
tume for the Mmistry of Health by
one hour. whatever may happen with
respect to the other Demands

Now, Shri Dasgupta Hon Members
May take ten minutes each.

These are like first-class pills of the
present day.

8hri Dasgupts, B, (Purulia): I am
a new speaker Shall I also have oaly
ten minutes?

Mr. Speaker: New speakers will
put everything into a nut-ghell

Shri Dasgupta, B.: ] want to draw
the attention of the House, and espe-
cally of Government to the food
adulteration that 15 going on in our
country I thunk that i1s one of the
most vital problems, which has not
becn given the proper attention which
1t deserves.

Food adulteration has reached such
a stage in our country that practically
it amounts to slow poisoning of the
nat on or kiliing the nation or eating
into the witals of the nation If we
are not alert, if we do not take ade-
quate measures to prevent this, If we
1gnore the importance of this, then we
sha'l be a party to killing the nation;
we -hall be a party to bringing the
nation to « -tage where 1t will be
imposs ble to have a healthy nation,
whatever be the type of food we may
take

It 1s needless to go into details
regarding adulteration of food. We
are eating from morming to evemng,
but I do not know whether we are
eating soapstone, or whether we are
eating arziman, or whether we are
eating particles of stones And there
are s0 many diseases prevalent, such
as diseases of the intestine, diseases
of the heart, and so on and so forth.
And there are so many medicmes, 50
many doctors, 80 many specialists and
s0 on; there are also the Heslth
Departments of the States and the
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t to draw the attention of the
Ith Mirustry in particular, towards
because it is a very vital prob-
em If we cannot prevent this, then
am afraid that we shall not be able
have a healthy nation, a nation
that can really deliver the goods not
only to ourselves but to the world as
a whole.

SEEEE-
:

Even the laws that are in force in
our country arenot, practically speak-
ing, adequate enough to prevent this.
In other countries, I think there are
much more stiringent laws than in
our country There should be a law,

the punishment awarded to them will
be a sufficient deterrent for others.
In my opinion, food adulteration is as

of the people who are indulging in
adulteration freely and killing the
nation every minute. I would urge
that there may be special laws in our

Let there be an assurance that we
can get pure food. Let there be such
arrangements that we can get pure
and healthy foods, so that we can
lwve healthily and live long.
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I now come to arrangements
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they are suffering like anything. I
would suggest that a proper scheme
to facilitate medical arrangements for
the poor should be drawn up by the
Health Ministry., I know that such
arrangements would require finance,
and experts too, but I believe we can
do something in this regard.

Here, I might put forward one use-
ful suggestion. If it is not possible to
arrange for allopathic treatment in all
the villages, then we can at least
arrange for homoeopathic treatment,
for that is the cheapest treatment that
can be given in the villages, and that
is something which the people also
can afford to have. I can cite to you
the experience that we had in the
Purulia District Board When we
found that it was not possible to make
proper arrangements for the people
in general, we from the district board
started homoeopathic centres, and
appointed homoeopathic doctors and
supplied homoeopathic medicine. From
the statistics collected, we found that
at least 90 per cent. of the people had
takep adavantage of those medical
facilities, and they had some treat!
ment at least.

We have no treatment; we have no
medical fagilities at all. We hawve
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dfem s e wele (figere) ¢
wr oftwe TTEw, W | e A #
e faPreee arge W qareea @ )
oTY 3% WY e frfreeT dw s ERT AR
wwr ww gut § 1 IR T F N
gl wiftswrft @ fisar § | vk o
ot firfredt i v & T e
€ 1 wTe AT A A MIT AIGE
gyt eraufernr ) atad d
wg O §, 98 § ot ot s e d,
witfe ¥ Infre § fis ameser O gy o
oo st g 3w Y st fy wonff § vy
F wrgt forw arog & xg guTd AT W
et warw vk R 1 W Nt
fefefaon i 3 qx A i@ fy ovr w3,
fore ¥ s qiwace I ww T WO
wt avw F A fgrger s gRG
@ o fipgemr o & qoft ¥ §
e o 37 F o ag e ey W Ry

VR ¥ ¥ i § woeft waw o o
v iz, ¥ vy @ qud www sy 8

g 7% WY o avy o e fewen
wrger § 1 ywet fin famet Reewr § ot
forg anfror § fis vz agfver wyr @
MY | o f IW F FI ey g
SarRy Y, I & W wrar g @,
frft frm w1 Wi dve wyrt & oY
#fewy foofrs §, a0 & o o7 T §
W g oi¥ agw g Q@ ot § 1 v
T IV TR § Yo TR TqE W
T o e § ) ot et f T
T fafree amge ¥o 9 s € i
Nfwstifrgrg Hoxe
T A% dow Swy W Ty §, oF
TEw SwwT ATAT § 1 TR 7Y N e
7 gy wre § 1 el ey @ w o aw
& 97 v ot dvw &y Y qwm e |

4 & ¢w Feird W, 9 fs gOR B0
frfireze ) gz o ar wweft §, o
A T | TAF WL TH Lo TN
aTe o 7 § 6 T | g i
wfe s § 1 forg & farg te qwewde
qTET | WY T | G 1ENR F W@ AN
& qawan g fe arag «UC AT T A
I &Y AR T A EY T g
¥ wurw § 6 o W & s dfewe
freits %1 7% grw &, Forg w1 fie & wt
farss wem, T g e W Y OF £
AT forg wrz wrE ¥ §, s e
7% wedr g1 A | gATe e & shferfie
s aavag feart § | Y@ WS WY
waT vy 2, dfer arr wg v ¢
ax iy T A0 09 T ey dur e
G ¥ T T R T )

WY g 9T Joo T dwdt § oY wyt
7T fors a7 § fewsy fvew aoRT T W
fir gr S s erieh s a wrT {0
& 3w qewt # gureewe dar § ot
A & v g e o, Afen &
ay st won wigy § fis fipgew &
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o ® 77t v ff wer wifye fe oy
fewrx firew qrwT A @ wwmaw § )
ag wg 2w § fore & vl oy o A &,
faw & wor agrow Agrer v @ 4,
faw & gwerr Quwd wie ® T}
wrrg B § 1| W e 7 feme
fore amge @ w7, @ & W agemh
g o oft @ wwey o e &
wrer w1 R TEEE 8 A
&Y awdt |

farss wrat fe §our & avey war Hor
& § 1 3 e O 4 &1 9T
fors frar | 7 eefie e g fr fapre
faew & arq & fooa & 7g agm e
AFAAT WIS COOAT 7 T TF THAH &
% w6 wEE & fay ma T gw
caara faar § 1 v w9 wfeg g
1 TE1 ¥ K IF TV 71T &1 HLF FF00

fis 3w & frar § e o sqfemm & &wi

RITT | & 4§ T9q e R gwawd
a1 et ©F a8 e § 1w
firefy gt Fafammeow qew » fag tfag
fir wgT & I (o g7 e v &
WX I Y gew feadt wel § 1 o
fggem™ § W7 WX 7R Y Ferg
%, Fiw T TG TG 17+t w7
argt forer fe o6 Weraw woge, o
fargw el a1 OF Imrdt AT Wi
Tl % AT § | ¥W ¥ wuveT wqdr
ot farg Wi WY &Y st ) o T
few &1 wrwen oF fafalt & W &
¥t s §, ¥ e v e o s
wf FFT 1w ¥ ¢¥ G €
fesrx sodt I9 7 | qudt @ oF
T |

& ¥ ow Foivd & “wr | I AT T
TT G PG T 0 T o e g
tafoedl o g 7 "o o aeft erowedt g€
g ? & & o Aol RAfoor o arr WY

Demands jor Grents 5508

Graragreu g we wet§
Jrofae gu Frr o wgar Qg | wia
™ wrat B mddE § W W ws
X T § 1 & wgar § fe e
AT & ST W Sarer v o fsar
AT | TEETH AT P AT (A 1

X TF qATET o wo §, *
fafer Y garosanz ar g fe Sa W
farm &7 & aga v & 7 § WO
FTET FHT Y ATH AT TE§ | awr AT
& fies i frar g dw & snder amem

WaR N gIs e d 7 wrfy
9 § 7T wegary &t fors § 1 Feformem
WA, [T WeqATH, FHE WEqaT,
AW F, FNAYC K, W AT 6w,
P & fR 7 weT 2 s ag age aveiy
a7 7§ § | 8T WY § TZ AT T |
AsdEm g1 WA
g% W7 TRYo Yo Wie I furw
i 9% | 45§ A Y 9§ F qw qw
T § A @ w el b
wowaT § 3 9€ & fF w1 Ao dfeww
fedis ® ey w7 Q@ | Py &
qT G4 T4t &, forey & sy qe AW
qIfSGTAT & TFATTS w67 wid §, I
far 7w frame § wff wf o
s o ® 9T alewn fefe S ak A
wred w6 | & gufie s g e
wrft frgid 7 1 B five worTRT &
fraté gl 3= 7 ey ey AT W
aré @ & gt e e fpgere
& uR & iy ot feddw § o
ary & w1 faar § dfews feelte & alx
T | & 7% Irie Ay WA s 2 e
<& & 7 fafeer grity sore afee it at
R X WY AT Y W o F Ty g
fir wiT & &E & Y€ o, Ve
€ | AT W T F W Iy e,
o 0¢¢ | AT W g Tl
wwiie 4 prR R A Wi g F w
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[dfeq s arw Wita)

I | ganfa< 47 fa fergeama & w1 A
A% faudiw gaarw w40 &1 WK
#0217 foare faralt, 30 & g am @ fa,
grearifas ar gerdr 2 AgaI4T #
fors 7Y &, AfFw 97 g T g faar
a@gT wiaarqy & @y faar | s@A
fergemfadl w7 qgeed & st S
EHIT TTHA &1 (7 59 #1 0F T A
THIT FATG KT IATAT F F FL GTAT
wTga § aife grew wt qrw g1 0w fie
Toor i & fow T @ g 9FF AR T
IEFRT FAT TH 47 | F9z 7 (@@r

“We are unfortunately not in a
position to assess the real value
of these indigenous systems of
medical treatment as practised to-
day as we have been unable, with
the time and opportunities at our
disposal, to take such an investi-
gation into this problem as to
justify clear cut recommendations.
Yet, with its present resources,
the western medicine, can only
provide a part of the country’s
medical relief. Not only this. The
programme projected by the
Committee on  Health Survey
and Development will take a
period of about 40 years to
provide full relief, and will
cost the country an immense
sum of Rs. 362, 99,00,000 non-
recurring and Rs. 601,82,00,000
recurring in the first ten years.
The ring and Rs. 601,82,00,000
recurring in the first ten years.
The Report of the Health Survey
and Development Committee
gives the number of qualified
graduates and licentiates of the
Western system in 1941-42 as 47,
524 in the then British India,
which works out to one doctor
for every 6,300 of population. This
is in great contrast to one doctor
for every one thousand of popula-
tion in the U. K. This unsatis-
factory state of affairs becomes
all the more alarming when we
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served in each province per
medical institution, i.e. hospitals
and dispensaries put together.”

7 37 B W7 71 75Y q9ga7 =g
g, AT TFAT I&T 7 FT THAT §
fr 3 7 o & i foreer et a3t &
A AFAFIT G G o a2 T 7
w i fmamimifrmasg
T araTT U § AT AETF ALY vy o
I AT qT FE qASSIE AT K AR
7g A At @ § 7g e et 91
TH T TATIZ A AT TA | & g
feegt 7 §f strar =mgan, Afew o
230 AT T & HAA 7 g =TT
7gl 9T ATEr AR wyIfEE faeeew
#1775 T 9T ) AfFTw w2 9 F a2
& 77 2533 F qQUAT Tad4qE 7 qg
Araer @ & fzar ) dw= gfeaT
FOAT T g7 fawew wY 737 97 Sy
FAT A= BT | F o AT A g
fr fomr "o ® w=T 97 A gEA ey
ST 3, 97 37 5 3w 78 sy,
I I F A ey gIRaT F Ok
aferr w15 &, &% 05 AFaw
AT § HYT FYE arsqa Frarw 48 fr
fergeare & faeew siaz A g
F AFAT 7 T F T TeH 7 70, 597
FH Fq FTT AT BICTT HT 1 AT
S C R O eI
g a3 7 | AT A R AT § frag
gfam & o< @ay &€t aEa 4 "}
FATT HIT TAITAT T ST & FaT F
waTfas gEAT Tt HT TSI § 1 qE=-
AT F A 7 & AT 913 G I8 1Y
o #YEHT G5 ST AT Y@
a1 | AR O adT & A gher
ITF THA AT FT I99 731 & 9T
FT T TF A¥aL 39T a1 | 1 g &
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fiult Wt 7 wrgie felt greE o
TN P 97 | W W o S wne
t & ouk fwres wff 1 A ) ofem
orarge W oft o q@ anr oY fa 9T
A e § fe ag aw anRw W
awpe ¢ gk e W el
urt sy § 1 ove Ag R F W
iy wodr § oY TR O W WA
ar et M & ogle WA @
dfiw avde #r wqw T

fou® Yo et ¥ wiwdw ¥ w@
m § qerdt wifear & ¢ § WK
w rerqrd st YW Now
@ Ty W A, @A gy °
Dfrtfes w38 dix o3 /AN
e spE & | ST oy & R g
fie fog® wrdte qwre avell & g Q¥
stife & feerfY witfeat @ at F &t
w foiiet & vy v § e gt o< O
fasew Y g & T wxk wWl W
Alvww Fofrs w1 Hraer qfwnar A |

w3 g% O A A dfer W
forss faear 1 & Q% wred ®Y AR § N
fir wrrge & avr dfer v Ty W 9T
fory ¥ @y fafee @i dre aff W
AHY § IAEY AL PYCUE T WL
Sre we dar T W AR UE war W ag
e FRXOT 9T W WERE A
o gy ¥ YA ¢ faery W e
qrar 9T WY Wy ¥ fver 9 Wi
s T & ot wr oot § fw gt
Qe e Yt w3 T
qfwET | (¥ T ORE § gt
ofr siape ot § 1 ot Forerw g ET
wiyx § fis wgt wrwe dw @ o) WX
argifee faew ST TPVET | GO
W€ ww ur ¢ e wrgie oe o Ay
anw § | w7y wp fie wg e
aft revenftfor 1 4 wee ¥t

eon wgn § v Yo o8, o

27 JULY 1057  Demands for Grenis ssta

sy ove wralt WA ¥ fawfodt o)
ke waefhr wx gt § oK ag
™ § fs o oidw wr feifew®
o qC X Y gRT QT W |
W gentfes forewr 9C v de
w0 e wra § o« & ag aff e
fis waeY wer ¢ fear wnd | Mg &
% o woer faewe § o won
gy § 1 WT g8 Wi ST e
wmed fs ww & g Tt w1 feeew
O gt § av & et dut ¥ Qifies
Ty qorrA o e war ay fenr o
T § | W AW W amE &
TTRY FTYH R e T g & e
THAT ArATAY TSy G WY (WY
e & forg v o wewy o wlt o
o war Wy fY faw i xe
*7 vl Wt v age e
T v e’ YW

o IRT STEX AT TGy D ¢
IR somn  fs gt W § e
i gt g et § 1 N Fw e o
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whr o T 36 wfeer o) fak wowdy
& e s s At i e §
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© urkaf ¥ wficy avwt &) srogy el
&, e s wreeT o off v wed ) g
arer e afore 1 o S W
w fgrr 1
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‘fax sge ww webw Lot O
argy & aveqw § & o &t
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®t o gavh o JOt w1 e
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w0 Foaran $ w=X 71 T gy
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AT T Y ATF 97 TAT T A
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fo wrgdfew s o A ¢ 1 @
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v et & 1 ook s W
fir ag frgery wweaTrone  greer €
e ofrr w1 vl oY e ¥ @
R ot w1 e ger At g wwer
WIS WX SrfEaT Wt Tt § o
&Y g | fET 6T TATR YA T
¢ fe il wrew) o W@t W T ¥ Wi
Ay we & fwd e g s
qfewsr § | W WUwr W T
wTerT § oY oge A awy Ay & &
w0, OF w1 & v, e e
e w07, WA F1T KT | 9 o
ATIHT ITQEATTES EY K37 | IR e
T ¥ AT A agan £ e
TAT WEITAT 1 99 HOAT IS0
ot §, Thw wEw @ @ wwEr
I A ww 1 I aTw g o oA
e fors w1 wrg Aeywhe g
WA gt FEw Y feT ¥ A
fat ¥ wr af s AT aeT da
&Y W1 ZAINT W7 A q qf T4 N
fir St ¥ far dor fag gATer g3 ¢
XL T AT A I T A AN @O
TAFTA &7 AT EA T WA A -
oo frefis &7 wWwy g 1 ) g A
o g T G & fdt ¥ G Ay @
¢ YO FAM  ITEGT ITET I
WX e T 1 9T A0 N A
7| frgmm & Rty g s
ATNAT WTEAT foc ¥4 § Wi OW
HTAT WA T uTewft Ay wwar
e wWTGR arEdr @ T ¥
wraer T ReA d? & gem frgr e
waTeeaR g fe ww  Contributory
Health Scheme 97 Wt v B¢
TEA TohTz ) ey o aew freré
fie TMdfaw oy WY fmmr w fr oy
oI g W S ooy €Y fix wg o}
fore fyeew ¥ W} AT AT WA )
¥ oY et g s uw aw oY qokife
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o P <ft § Twe Pord fi o 4
wx fawen Haw qwwt wopw fear g o
or AT S xowc v wf fa
wrd Wi g% ¥ wowe ST faX
W qur alw Preifed fe Indar
¥ aq ary gt e o1 e @
wnit S frwed YeEbged g
fir fwet qw faeew 1 & W fean
wrd | F wrger g fe e o g @
wOX § TUwT Sn gx feeww W
iy | W& T ST W A s AdY &
o OF WY AgAw dvwd s ®
TET B ZX A W TET | WA qwT T
o § fie w9 woAr QAT WY ¥ §T
ot 37 aréfew o, N fir o7 2w o)
e &, Qo e € 1 F ug Aff
argaT 6 WY AT X OF AT W
@ &%, ¥ ST F AN aw oy §,
arfaeger £, I WY woATd W TR tE
T | X8 7 QF FQ€ T ¥7 79 A4
¢ ww ek fad Wit gy v
94T ¥ & | WA R FOAF ¢F Tq 57
gERT N, A qrer 41, fagw o=
A1t & vy, fo7 o1 e @@
a4t § wwar §, ¥ afowet qex £, ¥k
A ¥ T WA AT wA
w Y g fw i f ffemrsrgw dw &
fai qw wd ¥ 1 faw 15z dfeew st e
S uH BT §, Igk @ T A w7
frz a3 1o g Afeaex # Fa-
AT A WAy o, Y @ ¥w W
¥ W aff foremr | g oyt
NN der Srorefi ok
W ¥ X Tw fweewr wY wTOAT R, A%
o © Afeew Tt o dar< o o
woN ¢ 1 W grever 7y § Fow gw AR
oo gt WY v amar gar &
¥ qrferdy oY $ewt o eI
TR A (¥ ¥ o7 Aot wor §, A qg
firgraer are<; § fir oo B oY o ool
X § o I NagrNd® W

woRy | vw X €Y oY oY ww &, 9w
b gy W ¥ I W ot
$1% oz s v wigEr § e oW
oY & arq FgaTer A wifeg | e gt
1 waeg firm wan E afew dfeww
O, faad A m At ¥ QR
s &, AT aw ff v § 1wy vy
wT Tat & fis x@ 3w & A wy Afeww
waw faar am o

wifex & & fod afy wod wonw
gt § e xw dw o  Pafear qafy
AT ¢ w w7 Tl WY, g o d
8 &, WA gl | QRN e Y
wear % §, TR Aff W o,
Ffer A xark AT A war g, v wr
AT AET 4% FT Feqn AT wifgd |

Shri Pattabhi Raman (Kumba-
konam): It is admitted on all hands
that' we have to have move medical
colleges and more doctors in this
country. For this, we should have
many more doctors well qualifised to
teach students, so that the numb-r
may go up. We are told that in
second Five Year Plan, we
90,000 doctors and we have now
about 70,000. We may reach some-
where near that number in 16
time, but we have to allow for
diminution of the existing strength of
doctors. Therefore, it is a growmg
need that we should have efficient
doctors well-qualified to take up the
work of preventing and healirg
diseages in this country.

ais

gk
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High Court, ete. I would suggest also
that many railways and military
hospitals should be got up-to-date.
This, I would put as the first neces-
sity, so far as the building up of
hospitals and the technical personnel
is concerned.

I wish to state in this connection
that we must stop—I hgve no doubt
the hon. Minister will take steps in
that direction—destroying  existing
institutions. I am referring to the
Lady Hardinge Medical College here
in Delhi. It has functioned very
effectively for more than 40 years and
students from all over India have
come and joined it. About 60 girls
are taken every year as against 1500
applications. I submit that this insti-
tution must be preserved and the
argument that we should not have a
wholly women's college is unsound, at
any rate so far as North India is
concerned. Even in the United States,
there are colleges like this for girls.

The Directorate General of Health
and Medical Departments, used to
publish health reports annually
giving out the data of the health
situation in the country. ‘These
reports are of great importance and
they must be revived, if they have
been stopped. They must be available
at any rate to this House.

We used to have all-India services
like the old Indian Medical Service
and the Women’s Medical Service. I
would plead that if these services are
there, they will not only co-ordinate
the medical talent in this country,
but will also supply homogenity and
medical administrators with all-Indian
outlook and experience which will
counteract fissiparous tendencies found
in the various parts of the country.
Actually in the olden days, there
were many efficient doctors from the
south serving in north and vice versa;
I believe that we must plan realistic-
ally so far as medical personnel are
concerned. The attempt must be to
give some form of medical care to all
as far as possible. I wish to add to
what fell from my learned friend. We
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must have auxiliary medical services
and for this the Government should
mobilise the services of acknowledged
Ayurvedic Vaidyas and Hakims, who
can be trained to serve as auxiliary
medical men.

There is frequent reference to the
need for doctors going to the rural
areas. It is very important. For
this purpose, we must have very
many rural dispensaries with a
modicum of modern epuipment and
drugs. Many of the doctors who go
to the rural areas have to maintain
households in nearby towns for the
education of their children and so on.
Actually while the doctors in the
towns get city allowances, the doctors
going to the rural areas lose it. They
should not be made to suffer in this
way for taking up such work. They
must be given an extra allowance for
going to the rural areas. They must
also have links with hospitals in
nearby towns and we must also have
frequent visiting teams of experts, so
that they will be kept trim and post-
ed with up-to-date knowledge.

There is always reference to the
importation of specialists in this coun-
try. I welcome such specialists
wherever necessary. We have great
need, so far as the proper utilisation
of these experts is concerned.

Shri V. P. Nayar (Quilon): They
charge high fees.

Shri Pattabhi Raman: I am not
referring to the charge; I am on a
different point. We have got many
specialists, but we find that a
specialist in opthalmology is being
transferred to the general side, or, an
E.N.T. specialist is asked to attend to
accident cases. If we collect statistics
regarding the mis-use—(misuse) of
specialistis, it would be very reveal-
ing.

Finally, there should be real
emphasis on preventive medicine and
treatment. I wish to refer in this
connection to the Pasteur Institute in
Coonoor, which I visited. I find it is



one of the leading anti-Rabic institu-
tions in Asis and bas frequently come
of the Government. They

;
E

The staff for these institutions have
to be very carefully selected and they
must be increased. I am also aware
that there is a Virus Institute at
Poona I do not know what the
actual expenditure incurred on it 5.
I find that an extensive survey is
being conducted n this insutute by

dufferent viruses
that quabified Indians are also being
truned and they are gven all

PANEL OF CHAIRMEN

Mr. Speaker: Before I call upon
Shrimati Mamben Patel, I have to
mform the House that under Rule
9(1) of the Rules of Procedure and
Conduct of Business, I have normnat-
ed the following Members as Mem-
bers of the Panel of Charmen:

(1) Shn J. M. Mohamed Imam.
(2) Shra C. R. Pattabhi Raman.

I request Shnn Pattabhi Raman to
come and take the Chair.

DEMANDS FOR GRANTS-—contid
Mimnistry oF Hearve—Contd.

The Minister of Health (Shri
Earmarkar): When are you likely
to call me?

Mr. Speaker: The ime was extend-
ed by one hour; that means the
debate will be concluded at 215.
How long does the Mmister propese
to take?

Shri Karmarakar: If you allow me,
half.an-hour.

Mr, Speaker: He will be called at
145 1 propose to allow ten minutes
for every bon. Member. I find a
number of hon. Members are anxious
to take part in the discussion,
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[Mr. Speaker]
for Education and five hours for
Health.

The following are the selected cut
motions relating to various Demanda

under the Ministry of Health which
have been indicated by the members

to be moved,

Demand No. No. of Cut

Motions

'y 77

48 T41, 742, 748.

@ 749, 750,751, 752, 753, 760.
119 BO5.

Desirability of revision of wages of
officers and staff

Shri Tangamani (Madurai): I beg
to move:

“That the demand unde- the
head ‘Ministry of Health' be
reduced by Rs. 100"

Proper aid to State Governments for
establishing Cancer Research
Institute

Bhri Tangamani: I beg to move,

“That the demand under the
head ‘Medical Services' be reduc-
ed by Rs. 100"

Giving grants for development of
‘Siddha Vaidyem’ a system prevalent

emong Tamil speaking people in
Madras State

8Shri Tangamani: I beg to move.
“That the demand under the

head 'Medical Services’ be reduc-

od by Rs. 100

Low grents given to Madras State

Sbri Tangamani: I beg to move.

27 JULY 1887
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Necestity of B.C.G. subsidy
8hri Tamgamani: I beg to move:

“That the demand under the
head ‘Public Health® be reduced
by Rs. 100"

Working of health centres in N.E.S.
Blocks

SBhri Tangamani: I beg to move:

“That the demand under the
head ‘Public Health' be reduced
by Rs. 100."

Allocation for Family Planning
Shrl Tangamani: I beg to move:
“That the demand upder the

head ‘Public Health' be reduced

by Rs. 100"

Relief to destitute and the poor

Shri Tangamani: I beg to move:
“That the demand under the

head ‘Public Health' be reduced

by Rs. 100

Need to expand pilot project for

influenza vaccine set up at Coornoor
in Madras State

Shri Tangamani: I beg to move:
“That the demand under the

head ‘Public Health’ be reduced
by Rs. 100"

Low allocation to Andhra and
Kerala States

Shri Tangamanl: I beg to move:
“That the demand under the

head ‘Public Health® be reduced
by Rs. 100.”

Kadambari Estate Cincona cultiva-
tion

Shri Tamgamani: I beg to move:

“That the demand under the
head ‘Captial Outlay of the Minis-
g:fm'umwn
before the House,
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Bhri Nanjappa (Milgins): Sir, I am
very glad that the Speaker has
repeatedly drawn the attention of the
House to the inadequate time allotted
for discussion of htalth problems For
Education, six hours were allotted;
for Community development, five
hours are allotted I wonder why
health 1s so badly neglected.

Health 15 divided into two depart-
ments, Medical and Public Health, In
these days when in the government
services 80 much talk about retrench-
ment, economy and austerity is heard,
1 wonder why there should be two
departments, one for medical services
and another for public health Can
this work not be done with one de-
partment for both medical services
and public health’ That would save
a lot of money One Director can
manage both medical services and
public health

I shall take up the Medical depart-
ment. Under this department, grants
are made to the State Governments.
First of all, take the T B clinfes. A
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important, Bo, if there are more T, B, Then 1 come to a very important
huﬁt&htmwwmnthu Apr;'vt:m:t& mmmi
; on s
way in eradicating T. B, So, the pro- made under this head. In one of his
vision of Rs, 80 lakhs made is, in my statements in the Madras legislature,
opinion, very poor. Shri A, B, Shetty, the then Health
Second! i de  with Minister of Madras said that starting
|lltu'mllntrlelmmmuu,m is glenudiul . wﬂlmh:thut
children's centres. These have also ld].imlueoll“ es, and so the provision
come %o prominence these days, te is o8
Children by themselves are not able MEST I

under public health, that iz school

should detect early their ailments and
it they are attended to and cured,
that will go a long way in helping
them. So, the medical examination of
school children is very essential and
for that no provision is made in the
Budget because last year's amount
was not at all utilised.

Then 1 need not press the impor-
tance of feeding school children, that
is providing the midday meal at lepst,
meal in rural areas at noon
quite welcome to those child-
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which it is difficult to see now. After
all, a country's independence depends
upon a sturdy peasantry, but unfor-
tunately their health is going dowm.
I would like the hon. Minister to tell
us how he 1s going to tackle this
;Iﬂl.!!' deep, almost universal, prob-
em.

1 consider that even more than the
curative aspect of his work, the hon
Minister must take up the preventive
aspect which itself necessiates the

provision of healthy diet for the peo-
pie of the country Even if you do not
take much care of the older people,
I think it is very necessary to make
a start right from the school-going
children or even right from the nur-
sery stage of the children of the land.
The grandiose expression is that the
State must lock after the citizens
right from the cradle to the grave,
or as they say now from the womb to
the tomb which is a better thing
because we must start taking care of
the children even before they get to
the cradle. So, that is a very problem.
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bery plant; about nine to ten
length of that was cut at about four
o'clock in the morning, and dewy
drops from 1t were blown into the
eyes. And within a month, be got
cured completely. Why should we
allow this wonder-cure to be forgot-
ten, and why should no attempt be
made on the part of the persons res-
ponsble, to see that these benefits are
extended to others?

Then, I know the case of a boy
who was about thirteen years old,
but who was confined to bed with
rheumatistm He could not get any
cure at the hands of allopaths. But it
was given to a Kerala physician for
a paltry sum of Rs 2|- to provide two
oils one to the body and the other to
the head; and there was no question
of drugging the boy at all. And the
boy got cured completely.

Then, I know the case of a
who had some ear trouble, A
puss was comung out of his
underwent treatment at the
allopaths for about four
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take away 42} Ibs. of hiz weight, and
he got absolutely cured. As Bapu
himsel{ claimed it, it was a rejuven-
ation process, which was set in
motion as a result of fasting.

1 can give so many instances like
this, and let nobody suspect what I
am saying. I have quoted cases not
from outside this Chamber or this
House, but very much inside. If evi-
dence is required, there is Dr. Sushila
Nayar just behind me, who can testi-
fy to the case.

Shri V., P Nayar: Not now

Mr, Chairman: She was behind the
hon, Member

Shri Karmarkar: He continues to
speak under that inspiration.

Mr. Chairman: She 15 behind lhum
in spirit.

Shri Dasappa: [ would like to say
a word about the difference 1n
approach between the Indian allo-
pathic doctors and the foreign allo-
pathic doctors towards indigenous
systcms of medicine. From my experi-
ence, 1 have found that the allopathic
doctors coming from foreign countries
arc more vager to learn from our indi-
digenous  systems than our own
Indiwan doctors. I am sorry I have got
to say this but that is the experience
that 1 have had I know one Dr. Hai-
ley, a German Jew, who was in My-
sore, who was in close touch with the
Avuirvedic Hospital across the road,
whereas none of the Indian doctors
was asg cager as the foreign doctor to
know abnut the indigenous system.

After all, we know that many of the
drugs that have come back to India
as patents are those which were manu-
factured from out of the pharmacoe-
pia of our couniry. The Germans took
our Sanskrit books, made a thorough
study of them, carried out researches
on them, and the result is that they
form the best drugs now.

So. what 1 would urge is that there
should be no kind of antipathy bet-

102 LE8D.
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done is a thing for the Minister to de-
cide.

It may be that his Ministry was a
little allergic to indigenous system,
but I hope he is not. But I may
caution him that he will have to con-
tend against very strong forces, before
he can overcome the Himalayan pre-
judice that has grown against indigen-
ous systems. I hope, however, that
the Minister, with his broad shoulders,
will be able to tackle these problems
very successfully, so that when he
comes before the House next year, he
will be able to render 8 more en-
couraging account of the work of his
Ministry.

1 must now race fast with a few of
the other points. I was referring sc
far to the preventive aspect of our
health problems People have spoken
about slum clearance and so on. But
wnat is the position of our villages
today? Each one of our villages, ex-
cept the ones that arce looked after
very well in certan States, is a slum
or even worse than a slum. There is
nothing lhke dramnage, there is
nothing lhike drinking-water_ facilities
and so on. I have not yet seen any
comprehensive programme or scheme
which the Mmistry has evolved in
order to tackle the problem of sani-
tation, rural water supply and so oo
in these five lakhs of villages. Unless
we provide healthy surroundings,
how can we expect the health of the
nation to improve? That is absolutely
impossible. So, I plead for a more
comprehensive approach to this probe
lem of rural sanitation.
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[Shri Dasappa]

In regard to the manufacture of
drugs, I would say that I agree with
many of the hon. Members who have
spoken earlier and said that crores ol
rupees are being drained out of our
country. On drugs and medicines only,
not including surgical apparatus, we
had spent a sum of about Rs. 7 crores,
in 1949-50; in 1950-51, it was Ras, 10
crores, and in 1951-52, it was R.. 15
crores. As to what it is today, I have
not been able to get at the idtest
figures, and, only the Minister will be
able to say. We have had various
committees and commissions to go into
this matter, and their reports are alsc
available before us For instance, there
is the report of the FPharmaceutical
Enquiry Committee of 1954; then we
have the report of the separatr panel
of the Planning Commission on thus
matter in 1856. All these reports arve
there, but I wonder, to what purpose.
I would, therefore, request the Mir-
ister to implement those recommen-
dations a little more vigorously than
before.

I must agree with regard to the
steps to be taken for family planning.
I am one of the foremost believers in
family planning, and unless that is
done now, it does not matter how
much production we make, it cannot
keep pace with reproduction. So, it
is very necessary that we must resort
to family planning on a more univer-
sal scale.

As regards nursing, I would ver
much like the non-official agencies
like the one which the hon. lady
Member who preceded me said
namely the Kasturba Trust, and so
on, being given the fullest encourage-
ment and help If Government were
to step in, the trouble will arise about
falr wages, mimmum wages, and
strikes and so on

I will be surprised if nurses also
begin to strike. What will happen to
the country if they do so? Therefore,
t & far better to encourage nom-
agencies as far as possible
can manage it on much smaller
of mlaries than an official

i

i
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agency. So I would plead with the
Minister that

a reply to all the points raised, I
must have time.

Mr. Chairman: The Speaker an-
nounced the list.

Shri Karmarkar: The Speaker also
announced when I should reply. Of
course, I am not peevish about the
tume, but certanly to do just honour
to all the points raised and in fair-
ness to hon. Members, I must have
time to reply.

Shri V. P, Nayar: He can reply in
five minutes

An Hon. Member: We must listen
to the Minister also.

Dr, Samantsinhar (Bhubaneswar):
First I must congratulate the Health
Minustry on the steps they have taken
to eradicate the malaria menance in
our country I come from a constitu-
ency which, about ten years ago, was
tull of malaria People in that consti-
tuency were suffering so much from
malaria that they were unable to per-
form their daily duties. When malaria
t a certain family man,

{
;

malaria has been reduced, and even
doctors in that area are now handi-
capped in their profession because
malarla was the source of every
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water, what is the good of all our
pians? The people do not understand
it. If the people should think that
they are under a democratic form of
government and their country is now
independent, they should at least get
drinking water facilities in their
places. Otherwise, our independence
won't be of any help to them.
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¥ g g 6 ed et & v Xy
Moy fewr F wew T )

W a9 ¥ qW 0% ¥ arowit
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O & we-srr woft @ 1 s
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That the demand under the head
Minjyry of Health be reduced by
Rs. 100 (Situstion arisen after the
hunpe, sirike of the municipal work-

erS— sweepers—of New Delhi Muni-
P8 Committee.)

al{qﬁmmﬂ o fefad &

g v & e g 2 @ ok
Cvmr g an R dm Al
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o axs wg o & e wdfar v @ W WY AR IR Y wgA § o g
a1 &, Wi gl oo wifew, el v TR W TgT &, W wTy W

Wi dr-qrfew (o fe winl o O%
drardr §) o woiw wofe @wfat
WA nfarwaw @
T § W gEdt avw o o T e
¥ ford fardi wamr SeTR WY wTaeTwAT 1

ot feaf 7y § 6 Q@ g 7@
foeeht @, g ow ot e & W
s iy firer @ 1w Wk fremae
faeft & fawrre &1 oot & fremae
&, W ¥R v 7 framee & o
qr %t ez @, e W g § -
| WA & woa IrATATH
fow atg o ¥ foriy =, oy @
! a § | fo W e v F1 o
£ 1 79 s % g faemae w1 AFT #
AT £ |

W § wew W Ao A1 aTd
¥ favy & 3w T wmEar o ol
A 4 OF fera fasy 4, fam &
R T dm T e F i ¥
IET WTE, ¥7 3 #7 afqeaw ard a9
19 W awwaT g fF W a g
qaT 7 EFN, T F WIT FT AT T FAT
qrear A 92 §, ety S & Ffa
T’ F e W gEfEa ¥ v w7 fawtar
aamar g1, AfeT g O Heg AR W
¥ g ¥ farer ¢, AR fir = o
Y g & | ST WTaEE gEmE-
QI FTIiGT F wATH A, ATTEZ
siTagam At MW\ wdq & ¢
FXTURATT 19T IT Gr7 FI
38 so ¥ g famdr w7 5 fag
G ATL FAT IR g 1w 47T F
g% 3% FF 90T u LTCET
w87 E=7 wifRy

fis g Wyt &Y 3wy 33T R E vk
X & a3y o AR € 1 Afer s
wifirat o o grever &, F ogt ox WA d
I aferal #r ot gree 8, Swer ghwr
arei Y fre fear g oY we X qFR
o & X § & N I grew W
TewT Wi T T F ) ow
o wft et w9 o firarer & W@
falt qac ®C @ § fowwr vk
fowrar Tf &1

qrae A qraE foord g% &y § suw
¥ w¥ T AT 7 OF g w7 fos fear @
fawsr 2feT {8 Health Survey
among Sweepers and Scaven
gers

Ta% wET wgr v # fr ¥
fafree 7 @1 arw fon @1 9%
gafes @ ewad & g ¥ foar
T }: TEE WY FEAL, AT WK
qE w1 o famar oar @ 1 @ETAC
A & 7 v g e a3 A FAEE
9 WEE A T A Al afet
F1 HF WOAT ATAT T 7@ P WO Y
& a7 w7 ag1 ¥ a=r afey # g
¥ 3R A1 g FiaR T8 @
T #A A w1 A fang g A faegw
Tam g 1 wTOE wrew gt e f &
dr% ¥ g 7 w7 Az ave A famfear
g fifeq 3, @ @ A @ Ak
wg7 & 0 faecfy fam @ &

o9 AAA .F Gam @ F 10 1N
a% R T FE T AR fer ey
T A% &1 VT QI WSGT 9T AT
gur & 1 fo g & @ A @
St awde IR § It 2wat Wic
I SfATER B T FAT, ¥ aAwAE,
srawT w9 &, e 10 .t e £
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Mr. Chairman: The Minister.

Shri Tangamani: May I request the
fhon. Minister to refer to the points
raised in the cut motions?

Shri Karmarkar: I shall deal with
them.

Shri Tangamanl: Also Siddha
Vaidya prevalent in Madras.
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therefore, the reply of the Minister
should be given only after 2-30 as I

consider the reply of the Minister as
important.

Shri V. P. Nayar: Those who want
to hear the Minister should be here
sacrificing their lunch.

Mr. Chalrman: The only point is
about quorum. There is no restriction
anywhere sbout a Minister giving his
reply during this hour.

Shri Karmarkar: In any case, the
hon. Member has no case because he
is present here and has not gone for
lunch.

Shri Sonavane: I am not very keen.
Shri EKarmarkar: Mr. Chairman,
Sir, I must confess to a sense of diffi-
culty in trying to do justice to the
points raised by hon. Members in this
house. All of them are, I should say,
important, but in view of the time
available to me I should just like to
invite the attention of the House to
the more important points and
over those that are relatively less
portant.
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Shri Balmiki. I find from the infor-
mation that I have that he was him-
self present at the meeting of the
New Delhi Municipal Committee at
which these points were discussed in
detall,

An bon. Member: Shri Balmiki has
come back to the House.
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Shri Karmarkar: I am very happy
that after what I have said, he has
retwrned to the House. I was just
trying to meet my friend Shri Bal-
miki's point, because he was rather
passionate about it, and I was telling
the House that I find frem the proceed-
ings that are before me of the New
Delhi Municipal Committee, that Shri
Balmiki himself was present along
with four or five others on behalf of
the sweepers. When these points
were discussed on the 18th July, 15
of the points were conceded in the
sense of their being considered or con-
ceded straightaway. e Committee
was not able to accept two points, and
some one or two points were forward-
ed to relevant authorities for consi-
deration. I am not able to. go into
these points. Ultimately, we, 50 far
as this Ministry is concerned, come in
a general way with regard to local
bodies by way of co-ordination, very
very generally, much less than in the
case of health, in the co-ordination of
their activities and, therefore, I re-
gret my inability to go into the merits
of the question.

1 am sorry that even after Shri
Balmiki represented the case of the
sweepers so ably at the meeting of
the 18th, at a later meeting right
when the meeting was going on, the
hunger strikers began their strike, I
cannot go into that question at all, the
authorities concerned will be able to
look after that.

Shri B. K. Gatkwad (Nasik): What
was the decision taken at the meet-

ing?

Shri Earmarkar: It will take an-
other ten minutes to explain, and ten
minutes is half the time allotted to
ne. 1 assure my hon. friend that 1
will go through these five or six pages
with him immediately after I finish
=y reply.

sShri B. K. Galkwad: I want to know

the decision which the Municipality
has taken in regard to the hunger
strikers.
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Shri Earmarkar: I do not know
that decision because, ultimately, the
people who have gome on hunger
strike, have to take their decision re-
garding the hunger strike.

Mr. Chairman: 1 think the nation
would be more interested in the Minis-
ter's answer to the gemeral points
raised in the debate for which there
must be an effective answer from the
Government.

Shri Karmarkar: Thank you very
much, Sir, for this guidance.

After the points which I thought it
wag necessary to touch upon in view
of the vehemence of the hon. Mem-
ber's speech, I shall now pass on to
some of the important points. I am
happy that a reference has been made
to the malaria control programme. I
am ailso happy to find that there has
been a sense of appreciation of what
has becn achieved. In fact, the House
will be interested to know that, ulti-
mately, in such matters statistics are
by and large true; one cannot go to
every case of suffering from malaria.

We find, for instance, after this pro-
gramme came into existence the an-
nual incidence which was about 60-7
million in 1953-54 came down to 41-2
million in 1854-55, to 19'3 million in
1955-56, and I presume that the pre-
gramme has progressed further. There
has been an all round report of pro-
gress in this direction.

There have been a few complaints
also that DD.T. has been less effec-
tive, that inspite of D.D.T. spraying
in some places malaria mosquitoes are
still to be had. Now, there iz a
scientific possibility of mosquitoes
growing immune to D.D.T. or any
other material that might be used, and
it is with that apprehension that we
are thinking of what is known as
Malaria Eradication Programme. But
there are no frightening symptoms at
the present momrent. The work has
been going on and the progress that is
being achieved is also being maln-
tained.
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With regard to that programme,
what has been contemplated i1z about
200 uruts of operation operating in the
whole of the area where malara 18
very largely prevalent Out of the 200
units that have been allotted till the
end of the period of 1856-57 including
the umts already allotted, the actual
functioming units are to the tune of
165 75

The malaria programme 15 one of
the programmes, thanks to the co-
operation of the people also, which 1is
claimed to have had a good deal of
success Our examination also has
shown that A sample area was taken
for spleen examinations In that area
fight against malarna was going on
even previously to our taking up the
intenunfiled national programme The
programme that was gomg on was
from 1948 It 15 a happy feature to
know that as against the spleen rate
of 722 1n 1946 1t came down to 87 1n
1950, 09 n 1951, 03 m 1852, 02 in
1953, and during the years of 1854 and
1855 the examinations show that the
spleen rate was zero per thousand
This has been in the North Kanara
District which was taken for a sample
examunation Another area chosen
was m Shimoga District, and to make
a long story shoit, there again the
spleen rate was found to be infinitesi-
mally small

This shows that this malana control
programme has been a fairly good
success We are hoping that the
States will take up the programme as
vigorously as before We are also
hoping that it may be possible, with
the assistance that has been comung
from vanious orgamsations, bhke the
TCM and UNICEF, for us io take up
what may be known as the Malaria
Eradication Programme, eradication
not to an ideal extent but to an ex-
tent that 1s possible, that 15 to sy,
go on exteinunating the possibihities
of malaria to the largest extent possi-
ble and thus try to exterminate the
disease or the possibilities of that ail-
ment altogether

Something was said about filana,
which, though in its incidence is only
to & more limited areg, 18 a very
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dreadful disease in its effect Some
time back 1L was estimated on a rough
scale that about 25 million people are
those who might be exposed We
have had 4 scheme for that Out of
42 units that have been allotted to the
various States, 35 are mcluded in the

provision The budget provision made
15 for Rs 103 14 lakhs

Something has been said of differ-
ent areas [ must deny myself the
pleasure of referring to various areas
For instance, Kerala 1s one of the areas
where the people suffer from ntensive
filaria 1 am quite sure in my mund
that -o far as finances permut, whether
1t 15 Kerala or any other area, as
regards the malana or filama or any
such gencial programme that we have
taken up 1n our hands, we shall be
very happy to do all that we can to
co-operate with the States m combat-
ing the various diseases

1 would )ust touch on the pro-
grammes about tuberculosis We have
given In great details in  the report
what we have been doing with yregard
to tuberculosis This 15 also an enemy
that has to be fought vigorously On
4 rough estimate, about 5,00,000 people
must be dying every year by TB In
the 1deal state of things, if we are to
cure all of them, we must requre
4,000 clinucs, 5,00,000 beds, 15,000 doc-
tors 50000 nurses and 10,000 other
health workers Figures hke that
obviously look impossible of achieve-
ment, looking to our resources Of
course, we have been trying to meet
the situation as best as we can. I
will content myself with a few figures
For instance, regarding the number of
hospitals and the like, as agamst 124
hospitals 1n 1955, we had by the end
of December, 1956, 135 hospitals; as
against 166 chinucg 1n 1955, we had 185
chnics by the end of 1856, as against
140 wards, we had 150 wards, as
agamst 16,827 beds in 1955, we had by
the end of 1956, 32,300 beds Now I
<hall not enter into detalls about the
programmes, but 1t 1z our intention to
establish a T B. clinic in almost every
dastrict and also help private institu-



5553 Demands for Grants 27 JULY 1987

[Shr Karmarkar]

tions which have engaged themselves
in this work

Somethung was said about leprosy
also That 1s another large problem
we have to face I will just content
myself with saying that the pro-
gramme has been briefly explained in
the report and that we shall be very
happy to take any possible steps that
can be taken In fact, 1t 13 found
more feasible to treat a case of T.B
But with regard to leprosy, expen-
ments are being carrred on, we have
to go slow because the drug that 1s
bemng used 1s also being used on a
partly experimental basis and unless
we are sure of our mund, 1t 15 no use
hurrying forward

Something was said about medical
education Government are aware of
the shortage in the number of institu-
tions For instance, as agamnst 30
colleges i1n 1850-51, we have at the
present tuime 44 colleges As against
2,500 students admitted previously, we
are now admitting about 3,500 students,
but still the existing number of col-
leges are not able to satisfy the re-
quirements of the country We are
told that as against 70,000 doctors that
we have, at present, even with the
proposed addition of 12,500 doctors in
the second Five Year Plan, we shall
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regarding the awabary health work-
ers and the auxiliary nurse-midwives.
I come to the water-supply scheme for
which, to my regret and to the regret
of my Minstry, it has not been found
possible to make the full provision ths
year In fact, for this year, we had
asked for a budget allotment of Rs. 15
crores and we had hoped to get about
Rs 10 crores, but we have got only
Rs 5 crores The country has been
passing through a period of strain and
I am qute sure what has been said
in the House will be helpful to the
cause of water-supply I am not quite
despairing, I gm quute sure that my
esteemed colleague, the Finance Minis-
ter, will be able to help us more than
what he has been able to do till now
owing to the stringency of finance In
any case, I agree entirely with the
view expressed m the House that
water-supply schemes for supplying
the needs must receive fairly a high
amount of priority I do hope that it
may be possible for the Finance Minis-
ter to help us with a Lttle more
money

Shri C. K. Nair (Outer Delln)- Is
Delhi included 1n this?

Shri EKarmarkar: Deilu will be
provided for I thunk the provision
made s to the tuneof Rs 1 crore; they
are asking for Rs 2 crores and my
hon friend knows as much or even
a little more than I do about 1t In
any case, the case of Delli 18 receiving
the aitention that 1s due to it

Shri Thiramala Rao (Kakinada):
Delhi stands on a different footing

Shri Xarmarkar: I should not Lke
either to agree or to disagree

Another important subject 1 this. 1
am sorry I am not able to do justice
to that subject, it is very important.
Hon Members of this House know that
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we have circularised all the State
Governments to send thewr proposals
regarding assistance to various types
of indigenous medical institutions and
if the Kerala Government would send

Shri V. P. Nayar: Madras Govern-
ment,

Shri Karmarkar: I thought it was
from Kerala. Anyhow, it does not
matter to us from what State it comes.

carrymng on etther research work or
practice work in the smdha type of
medicine, we shall be very happy to
encourage them

of giving the figures as to the

of aad we have been able to give 1n
the past or we propose to do in future
—the figures are found in the proceed-

moment on the policy of Government

have taken to the new system of allo-
pathy, possibly on account of all these
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with us either in the theory or prac-
tice of indigenous systems of medicine,
all that knowledge should be utiised
for that purpose.

1 feel that the general attitude—
and that 13 exactly the attitude of
Government—m a case lke this 15
lhatwewouldnotdowelltodeny
ourselves of the advantage, or deny
people the advantage of any system,
whatever you may call it. Ultimately,
ayurveda means the science of Life,
Thesuenceofhre:sthenmeforan
time Our ancients believed in the
science of life; they wanted to prolong
Life, they wanted to make the people
healthy; they went along with therr
researches; they achieved results,
Long before allopathy was born in
the whole of our country milhons
and mlhons
treated by resort to the only system
of medicine available then, that is the
ayurvedic system All people were
not cured, nor did all people die, on
account of this system,

:
i
g
i

i
i
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for his alment, call it by whatever
name you will. And if all these
systems fal and if another system
gave any relief, he will welcome that
system,
Therdoreourpoueygumgh.,
been to look to the end I an ayur-
vedic drug is found to be effective, get
the people cured by all means. We
have no predilections in the matter;
we have no partiality for ayurveda
bmmliuplﬁoﬁcbmw.
veda. We have no hatred against allo-
pathy. We would like tnu:e“ag
vantage of every system that is a
able. In addition to all the systems
mentioned, if there is any other sys-
tem which will bring relief to the
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people we would hike to take advan-
tage of it We do not go by labels

Ultimately we cannot gainsay the
progress of science Surgery has made
advances The other day a friend of
nmune told me that there 1s an ayur-
vedic method of removing the teeth
There mught be an ayurvedic antisep-
tic But when a man puts mn his
instrument and takes out the tooth
the Vaidya may remember the Ayur-
vedic God Dhanvantri and the modern
man may remember some western
doctor But taking out of the tooth 1s
the same

I can well understand that the
medicine that you apply may be ayur-
vedic But what 1s the ayurvedic
method of taking out the tooth" I
have not known an allopathic method
of breaking bones or cunng the
broken boncs There are different
methods But ultimately let us adopt
the methed that 1s best and effective
That has been the attitude of Govern
ment

It 1s true that during the last one
hundred years and more allopathy has
made much advance Now we have
tried to devote our attention a httle
more than before to the Indigenous
systems of medicine There again we
are confronted with a two-fold prob-
Jem One 15 the diagnosiy—the kapn
vayn pith method and the other 1s
the remedy It does not matter to
me what method you adopt

On the remedial aspects, what we
have been doing 1s this At the Jam-
nagar institute we are having pati-
ents trcated purly on the ayurvedic
method and then we have asked al
lopathic men to keep a check Some
chsualties are bound to happen 1n any
system We are subjecting the whole
of the medicines, so far as it 13 possible
for us to do, to a test, with the ulti-
mate 1dea of adopting what 13 best
The conflict in the systems will conti-
nue till the end 'The kaph, vayu,
pith man will continue to stick to his
behef, the modern man will have all
the methods of examination, X-ray,
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and all that One mught be a symp-
tomatic treatment, the other might be
an analytical treatment But we havo
no partiabties in the matter Suppo-
sing either of these can bring effective
rehef, we shall be happy to adopt

It 1s a fact that in so far as modern
scientific progress 1. concerned, Gov-
ernment dehnitely hold the opinion
that if there i1s somelhung tangible,
they must keep to that Therefore it
15 that we have to proceed a little
cautiously It 15 not a question of
having faith in either method Gov-
ernment have no blind faith m any
method Therefore we have taken to
this experiment at Jamnagar Institute,
where we have all doctors We have
put n the purest ayurvedic doctor, not
contaminated by allopathy We want
the modern mediumne doctor to take
out the best from ayurved

This contioversy 1s bound to go on
in any case for the next five or ten
vear~ [ am not sangwne that in a
short fime this controversy will close

I have already exieeded my time I
will take 4 few more minutes There
15 also a great controversy now going
on on which the ayurvedic pandits
themselves are divided whether to
take to an integrated system of teach
g of ayurvedic medicines or a sepa-
rate system Some pandits hold that
immediately vou allow modern medi-
uine to come and there 1s an integra-
tion, in the ayurvedic man develops
an nferiority complex and what he
docs later on 1s that he practices
modern medicine masquardmg as an
avurvedic pandit This subject 1s
bristing with difficulties To chinch
the point 1t 15 not that we are show-
ing any patronage to either system
At the same time we have to take care
of the patients

Today the difficulty 1s this Im fart,
someone as well equipped and cultur-
ed as anyone of us, gave a quiet solu-
tion to me He said the best solu-
tion appears to be that for all minor
ailments which do not endanger life
I take to ayurveda, if there is
eritical about life, I shift my faith to
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modern medicine That 13 hug  safe
method; there might be others too who
might do hikewise

So, this 1s a subject which has to be
approached with a sense of responsi-
bty and Government are domng all
that 18 possible under the circum-
stances If there s more money we
shall be happy to give more
There 15 no question about that But
this 1s a subject in which Government
do not take the view of patronage,
that we are doing something patrotic
because we are patromusing ayurveda
We are domng what is necessary for
the common citizen

1 have no more time to devote to
the subject, otherwise I would have
hked to go into details If at any
other time an opportumity arises, I
would like to dwell on this subject I
may content myself by saying that the
research experiment that we have
undertaken n this matter 1s yielding
fairly good results and 1t may be
possible for us to process it further

Something was said about the im-
port of drugs The House will be
bappy to know that we are actually
producing more and more drugs For
mstince the value of indigenously
produced drugs 1s about Rs 45 crores
and what we sie mporting 1s  about
Rs 12 crores and maybe 1n the near
future we mav be able to reduce that
also 10 a greater extent

Shri Dassappa: What year 1s that?

Shri Karmarkar: You may roughly
take 1t as the present position May-
be these figures are six months old,
but we are not allowing anything to
be 1mpoiled for the next three months
This may be the average for the last
three or four years

The present production of perucillin
15 about 18 million mega wumts and
plans are 1n progress to increase the
production to 40 million mega units.
Efforts are being made for the pro-
duction of streptomycin., As the
House knows the capaecity of the DDT
tactory is about 100 tons, it 1s propos-
»d to increase it to 1,400 tons
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Shri V. P, Nayar: May I put a
question?

Shri Karmarkar: Question at the
end

Shri V. P. Nayar: 1 have a diffi-
culty When we mmport medicines and
drugs we are allowed to mmport them
only from countries the pharmaco-
poewa of which has been accepted by
us Other countries are offermg drugs
at very much cheaper rates Do we
have any proposal before us by which
we will accept the pharmacopoein of
such countries so that we may get
cheaper drugs here’

Shri Karmarkar: To cut the time
short, I shall reply to this point on
another occasion

Something was said about Rauwol-
fla Serpentina It 1s a good pomnt. It
was known as sarpagandm 1 our
Iterature It was used in cases of
hyper tension Its use was re-dis-
covered agamn There 1s a fim m
Bombay which I should not name
which was making a drug from rau-
wolfia serpentina these seven or eight
years and we used to earn a good
forcign exchange from that That
mvited the attention of foreigners
They have gone further I am told
that a European firm has been able
to 1solate an element which s differ-
«nt from the elements that they have
found here or elsewhere 1 do not
exactly recall the name of the ele-
ment But 1 am happy to tell the
House that i bulk this medicine has
been manufactured here and 1s being
exported

Shrn V. P. Nayar: That s only
reserpine No other alkaloid 15 ex-
tracted from rauwolfia serpentina m
our country

Shri Karmarkar: If I go on correct-
g the errors of my hon frend, I
will have to spend the whole of my
{ime here

Shri V. P. Nayar: If you take my
information, you can cut short the
time
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Shri Earmarkar: We have receiv-
ed a complaint from the Health Min-
ister of Bombay about the shortage of
APC.. We shall look into that in the
context of a second wave of influenza,

Something was said about the law.
The law is there. I need not make it
clear, what power we have under the
Drugs Control Act, the Food Adulter-
ation Act, ete. I think it will be un-
necessarily teasing the House by tell-
ing what they already know. .

There was one point arising out of
the observations of the hon. Member
Pandit Thakur Das Bhargava. He
was perfectly right. It is necessary to
provide medical facilities in the vil-
lages. But, difficulty is a difficulty.
Doctors like to stick to the cities. Any
vilhger who comes to the cities likeg

to stick to the city. Many of the city
people refuse to go to the villages
because there are no conveniences.
Therefore, it is that we are thinking
of this plan of having a primary
Health Centre for every 66,000 of the
population, in these community pro-
jects and N.E.S blocks. That iz the
first scheme in that direction. It has
been partially worked out during the
First Plan. We want to open centres,
I think, about 2000, under the Second
Plan. I should also say that this is a
very modest attempt, because ulti-
mately,......

Shri Tangamani: How many cen-
tres have so far been opened?

Shri Karmarkar: I have got all the
figures here. The proposals are for
opening 2,000 centres in all. I am not
able to lay my fingures at the moment
on the information. I have got it here,
I shall give it to my hon. friend.

As 1 was saying, this is in fact a
modest step, because untimately one
centre for 66,000 people is neither

_here nor there. That is obvious. But,
it is the beginning of what I should
consider a rather revolutionary pro-
gramme. Because, ultimately, suppose
we want a centre for every 5,000 or
10,000 of the population, we have to
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it will be a good start for the villages
to have 2,000 units in the rural areas
to serve the population whicth you
possibly serve. ] am aware of the
that one unit like that cannot
means adequately serve 66,000
But, stil], it is a definite step
right direction. I am quite
the States will fully like the
work it out. It is also up to
ple to make the best of such
Because, unless there is the awaken-
ing of the people, for whom such
such centres are intended, the best
possible benefits could not be had
from them.

g
Sek

M
Eg

g%
i%E

I am sorry, I have not been able to
cover even half of the points that 1
intended to cover. One of the points
that was made by my esteemed friend
Shri Dasappa; I should not like to
overlook. Ultimately, till now, much
emphasis has been laid on the cura-
tive aspect of health problems. We,
as & country of 370 millions now, are
beset with such large problems.
Thanks to mal-nutrition which is
largely prevalent, thanks also to want
of necessary aids, we have thought it
proper during the recent past to con-
centrate our attention more on the
curative side than on the preventive
side. There, again, wc are beset with
difficulties which are the creations of
our economic conditions. Ultimately,
a well fed man is less prone to dis-
eases than an ill-fed man. I should
imagine that half of our present ail-
ments is due to mal-nutrition.

At the moment, I should like to
clear a point made by the hon. Mem-
ber, Shrimati Maniben Patel. She
asked, when we producing sufficlent
skimmed milk, why do you import
from abroad. What comes from ab-
road is by way of aid, by way of sup-
plementing the resources of the coun-
try. What comes {0 us readily, I sup-
pose, we should utilise.
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Apart from that, I think there has
to be a large effort at what you might
call rationalisation of our food habits.
I am sorry tc say that along with
many good things that modern civi-
lisation has brought to us,—the so-
called modern civilisation—some bad
things have also come. One of the
things that it has brought is partly a
good sense of standard of life and also
a false sense of standards of life. I
am aware of the fact, as this House
is aware doubtless, that during the
past 30 years, comparatively people
have been earning more than what
they used to earn 30 years before.
But, they spend less on their food
and other necessities and cloth bud-
get than on other things. It is some=-
thing dismal to imagine that in spite
of the progress, the way in which we

~are going is partly responsible for our

~ health conditions. In such conditions,
I wish we do our best to tell our peo—
ple, especially the poor people,
because they are the most vulnerable
part of our population, to work hard-
er, earn more and to make their con-
ditions of life better, to give their
children more by way of food than
ky“way of anything else.

do not wish to say much about the
an classes, because they can better
afte themselves. But, many
er under a sense of false notions.
- Apart from what we are able to pro-
vide on the curative side, as in the
case of hospitals, public health mea-
sures, ete., I wish we concentrate the
~ attention of the population on the pri-
~ mary duty that they owe to them-
 selves, to their childen and to their
~ families, that they must see in so far
- as possible that nutrition comes first.
‘Because, ultimately if our country is
to be rid of all the ailments we have
to devote attention to the nutrition
the country. That is the sin under
we are suffering, in spite
e other things we have got,
production and  greater
wealth and all that.

he other thing is that, we as a
on are rather careless in what is

wn as co-operation with public
th measures. We, as householders,
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many a time, content ourselves as
having done our duty by cleaning our
own houses and throwing the entire
dirt in the dust bin of our neighbours
I would like the co-operation of the
House in this matter. All of us here
have got our own areas and we have
to tell our people this. Ultimately, we
owe a duty to our constituency. Apart
from raising questions here and try-
ing to answer them from the Treasury
Benches, there is a greater duty that
we owe to our constituency. We
should tell our people about this.
From the way in which even my hon.
friend Shri V. P. Nayar smiles, I am
quite sure that this is a proposition
which carries conviction.

1 regret very much that I have had,
under compulsion, to skip over many
points. I plead I am guilty. I may
take another opportunity to inflict
some more explanations and some
more points. Lastly, to conclude with
a note about Delhi, I almost agree
with my hon. friend who referred to
Delhi.

An Hon. Member: We were not al-
lowed time.

Shri Karmarkar: Otherwise you
would have made things worse for

 Delhi. Delhi needs much attention. I

am sure that when all these munici-
pal units come together under one
Corporation, at least we will have

“some one to hold responsible for the

sanitary conditions in Delhi, and
things will improve better. Other--
wise, without saying anything un-
omphmentary to Delhi, if a choice
were to be given to me, I would pre-
fer to stay far away from the city, at-
least till a Corporation comes into
being, = somewhere outside Delhi
rather %than in Delhi itself. That is
neither here nor there. We are al-
ways prepared to co-operate with the
health authorities and do the best we
can. .

I must apologise to you, Sir,
because for the last ten minutes, I did
not look at you lest I should be
checked. I wanted to do at least the
minimum by way of discharging my
duty to this House. Therefore, I took
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[Shr1 Karmakar]

the cue from the friend who came
to you and whispered that the
is up. I thank the House for the
operation so far as the Health
istry is concerned. We may err,
we shall never be found wanting
co-operation. We are always prepar-
edtolam.'l‘hereumuchwehtve
to learn and there is much that this
House has to teach us. Only for us to
learn and the House to tea dx, it re-
quires a far greater study than what
we have been able to do till now.
am qute sure the House will be eon
vinced that I say this as one of the
House, and if all of us put in our
effort, I am sure, as some hon. Mem-
ber hoped, that withun two, three or
four years we may be able to achieve
better results

EEE?EE

L

Mr. Chairman: Now I shall put the
cut motions to the House,

All the cut motions were put and nega-
twed

Mr. Chairman: The question 1s:

“That the respective sums not
cxceeding the amounts shown in
the fourth column of the Order
Paper, be granted to the Presi-
dent, to complete the sums neces-
sary to defray the charges that
come 1n course of payment
during the year ending the 31st .
day of March, 1958, in respect of
the following heads of demands
entered 1n the second column
thereof: —

Demand Nos.—47, 48, 49, 50 anu
ns”

The motion was adopted.

[The motion for Demands for Grants
which were adopted by the Lok Sabha
are reproduced below—Ed.}

DeManp No 47—MimNisTry or HEALTH

“That a sum not exceeding
Rs. 7,868,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
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31st day of March, 1958, in res-
pect of ‘Ministry of Health'"”,

Demanp No. 48—MzepicAL Szrvices

“That a sum not

Rs. 2,26,43,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1988, in res-
pect of ‘Medical Services' *

Demany No. 49—Pustic HravTh

“That a sum not exceeding
Rs. 5,35,30,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1958, in res-
pect of ‘Public Health'"”

Demanp No 50—MisceLranecous Ex-
PENDITURE UNDER THE MINISTRY OF
HeaLtn

“That a sum not exceeding
Rs 60,56,000 be granted to the
Preudent to complete the sum
necessary to defray the charges
whrch will come 1n course of pay-
ment during the year ending the
315t day of March, 1858, in res-
peet of ‘Misccllaneous Expendi-
ture under the Mmmstry of
Hecalth'”

DivanND No. 119—CarPiTAL OUTLAY OF
THE M1nisiry oF HEALTH

“That a sum not exceeding
Rs. 5,89,68,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come m course of
payment during the year ending
the 31st day of March, 1958 in
respect (o ‘Capital Outlay of the
Ministry of Health'".
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Mmiterxy or CoMMUNITY DEVELOP-
MENT

Mr, Chalrman: The House will now
take up discussion of the Demand
for Grants Nos. 6, 7 and 105 relating
to the Ministry of Community Deve-
lopment. As the House is aware, §
hours have been allotted for the
Demands of this Ministry which may
be extended a little as observed by
the Speaker in the moming.

There are a number of cut motions
to these various Demands. Hon. Mem-
bers may hand over at the Table
within 15 minutes, the numbers of the
selected cut motions which they pro-
pose to move. I shall treat them as
moved, if the Members in whose
names those cut motions stand are
present in the House and the motions
are otherwise in order.

Dxmanp No. 6—Mmrsmay or Com-
MUNITY DEVELOPMENT.

Mr. Chairman: Motion moved:

“That & sum not exceeding
Rs. 12,11,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
S1st day of March, 1958, in res-
pect of ‘Ministry of Community
Development’.”

Dxmanp No. 7—CoMmMuntTY DEvELOP-
MENT PROJECTS AND NATIONAL
ExTENSION SERVICE

Demands yor Urants g6

respect of ‘Ministry of Communi-
ty elopment and National Ex-
tension ‘Service’.”

Dxmanp No. 105—Carrral OUTLAY oF
Tae MinieTry or ComMMUNITY
DEVELOPMENT

Mr. Chairman: Motion moved:

“That a sum mnot exceeding
Rs. 87,70,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1958, in
respect of ‘Capital outlay of the
Ministry of Community Develop-
ment”.”

The Minister of Community Deve-
lopmenit (Shri 8. K. Dey): By now
the community development pro-
gramme covers about 40 per cent. of
rural India. There is hardly a sub-
division in the country which has not
been covered somewhere or the other
by this programme. 1 therefore
assume that the hon. Members of
this House are well acquainted with
the working of the programme. There~
fore, I would much rather postpone
any talk so far as I am concerned
on this progamme till I have had the
opportunity of hearing the hon.
Members of the House.

My, Chalrman: Shrimati Renuka
Ray.

Shrimati Renuka Ray (Malda): I
had not stood up. So, I did not know
1 was to be called first.

Mr. Chaitrman: All the better she
can give the lead.
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assume & very vital and real role.
The Minister has said just now that
40 per cent. of rural India has been
covered, perhaps not as well as it
should be done, but to some extent,
through community projects and
NES blocks. I think the essence of
this whole communjty projects idea is
to change the psychology of the peo-
ple who through centuries of domi-
nation had forgotten that in them-
selves, through ther own power and
capacity they have to change the
nature of their living conditions. It is
not an easy task to change this
psychology which has become deep-
seated and to the extent that the
work has been done, I certainly am
not one to belittle it in the slightest
degree. Nevertheless much remains to
be done.

‘When the First Five Year Plan was
coming to an end I think the Pro-
gramme Ewvaluation Report said that
in the last year of the Plan there was
a spurt of activity mamnly on cons-
truction. That 13 correct, and after
that the next year shows a period of
inactivity. Perhaps thus inactivity that
followed 1s due to the fact that neither
the workers nor the people at large
for whom they worked had realised
that <elf-help to a greater extent
was required. In the First Plan, al-
though there was some impetus to
encourage self-help, there was more
of help from the State. Now the new
factors come into play, that at the
outset perhaps the lack of realisation
may be one of the factors that had
prodmd the period of inactivity.

In the ultimate analysis, a project
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I hope that this very essential factor
will not be lost sight of because to-
day we face an urgency, a very great
urgency to overcome the ills that
have been with us through the centu-
riea, to revitalise our country and
bring to our people adequate Hving
conditions.

But g0 far as the community pro-
jects are concerned, they are mnot
merely a nation-buwlding project in
the gense that health or education is.
Thejrs is the task, the responsibility,
as I said in the beginning, of chang-
ing the psychology, and I hope that
to a great extent in the years to come
this will be realised both by those
whao are workers in the community
and NES blocks and the people them-
selves,

+ As I have said, I have no desire to
belittle anything and if I bring out
certain points, 1t is m all seriousness
because 1 think in the light of ex-
perience 1t 18 possible now to correct
some of the errors of the past and to
80 8head with greater speed

In the agricultural sector perhaps
the community project and the NES
blocks have shown greater sign of
success than on any other account.
This is natural. It 1s one of the great-
est needs of this country today, which
being an agricultural country has to
buy foodgramns from abroad, whicen
needg to conserve its foreign exchange
and other resources. It 1s a shame, it
15 8 most unfortunate thing that even
today we have to bring in foodstuffs
and foodgrains from abroad, and natu-
rally attention must be focussed on
it. But in so doing, let not the com-
munity projects and NES blocks for-
get that they must not by-pass the
people’s effort, and if they try to do
0 in arder to work out certain
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on adequate supply of gmall agricul-
tural loans to the people.

It has to be regretted, but it is that
although we urgently require that the
people’s mind should turn towards co-
operative methods, yet co-operative
farming will perhaps be the last co-
operative effort that will come in.
There should be a greater concentra-
tion of co-operatives, but at the same
time, I do not think that the time has
come yet when we can stop giving
small agricultural loans to individual
peasants, The individual agriculturists
should be given help to an adequate
degree, and what is more, in time.
Whether it be agricultural loan or
seeds for distribution, it is no wuse
giving the loan or the seeds,
in particular, after the sowing season
is over. But that is what takes
place very often. You may not give
very great assistance, but such assis-
tance as is given must be given in
time.

Apart from agriculture, I welcome
the recent decision to lay greater
stress on irrigation. While larger irri-
gation projects are very necessary,
the fact remains that they take time
and resources. But in the meantime,
what is happening in this country is
that we are still entirely at the mercy
of nature. Year after year, we are
faced with floods and droughts, with
the consequence that large sums of
money have to be given by way of
relief. Here is a fleld where the Com-
munity  Projects Administration
sghould come into the picture to a far
greater extent than it has hitherto.

I know that roads have been built
in many places, and that people's en-
thusiasm has been roused to dig
tanks and s0 on; and to that extent,

there has been co-operative endea- °

wvour there. Nevertheless, I would
suggest that in many places today,
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schemes of this nature would go a

long way to arouse co-operative effort
and enthusiasm.

I would suggest that the funds for
this purpose as also the necessary re-
sources, whether they be little or
large, should be placed in the hands
of the block development officer and
the gram sevaks and gram sevikas. It
is unfortunate, but true very often—
and the Minister himsel!f knows
about it—that these block develop-
ment officers and these young gram
sevaks and gram sevikas are enthused
by the work that they have to do,
and they go about and enthuse the
people also. But what happens is
that the resources required—-
maybe, they are very little—are not |
coming to their hands in time. Sever-
al months pass, and they get frustrat-
ed, and along with it the enthusiasm
of the people also dies away. Every
effort must be made to set things
right in this regard. I know the diffi-
culties. I am not trying to belittle
the efforts that are being made, but I
feel greater attention must be bestow-
ed on these matters.

So far as cottage industries and pro-
duction centres are concerned, they
are a vital necessity in these areas.
But here, I feel that the Community
Projects Administration has not been
able to show concrete results so far to
@any great extent. One of the reasons
for this, I believe, is the lack of train-
ed personnel. No doubt, they are
training people, and I wish them all
success.

But I would like to give one exam-
ple to the Minister, and I would ask
him to judge it for himself. I visited
recently a block development area in
North Bengal, where I met some
young gram sevikas, who were doing
good work. They were wery keen

want to decry what they were doing
but after seeing one of the things that
they were teaching to some of the
women there I was filled with dismay.
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[Shrimati Renuka Ray]

I asked them who had taught it to
them, and why they had undertaken
such work; they said that they had
been taught that in the training
achool.

To give you one small example,
they were teaching the women to
make little plaques on which pictures
from illustrated books and papers
from other countries as well as from
India could be pasted, and this was
a part of the home-beautiful move-
ment. I thought to myself that in this
India of ours, in this India where art
and design and the most beautiful and
exquisite things are fashioned in the
villages where they are deep-rooted,
we have perhaps lost sight of them,
Why should our girls be taught these
things? Perhaps, this is due probably
to too much of foreign advice, but
whatever it be, I do hope that the
Minister will look into this. It is a
small point, no doubt, but it is an
indication of what is being done, and
it must be set right. So many more
useful crafts can be taught.

It is true that India can learn much
from the world outside. I am not one
of those who believe in closing one’s
ears or taking anything good from
other countries. But I am afraid that
we might also irritate the worst of
other people; that is hardly the best
thing, more especially, when training
schools for the girls who are going
to teach our villages, are set up. I
bave pointed this out because I feel..

Mr. Chairman: The hon. Member's
time is up.

Shrimati Renuka Ray: I shall finish
in a few minutes.

Mr. Chairman: My dificulty is this
There are as many as 19 speakers—
5 hours have been allotted for this
Ministry—besides those who have
tabled cut motions. I would request
the hon. Member, therefore, to con-
_ elude in 2 minute or two,

Shrimati Renuka Ray: 1 shall fin-
ish in five minutes.

Demands for Grants 537‘.

Having dealt at length with this
matter, I should like to say a word or
two on a few points which are very
fundamental, if we are to progress in
this work. The first point of which I
have given an illustration is the ad-.
ministrative procedure. There are two
points involved in this. The first is
co-ordination. The other day, the
Minister, while replying to a question
said that co-ordination was a continu-
ing process. I appreciated that answer,
because I realised that he was trying
his best to achieve co-ordination, but
co-ordination between the depart-
ments and Ministries of the Centre
and the States is yet to come about,
in any effective manner. I do mnot
think that the Community Projects
Administration itself—leave alone the
other administrative departments—
can progress unless there is proper
co-ordination. In human soclety, we
certainly err, and to some extent,
faults cannot always be remedied all
at once, but a greater amount of co-
ordination is required in the sense
that petty internal jealousies between
departments and Ministries of the
Centre and the States must be elimi-
nated to a much greater extent. In
these community development blocks,
agriculture and irrigation, education
and public health, and cottage indust-
ries must go together; otherwise, it is
not possible for us to go ahead.

Last but not least, I feel that unless
there is a proper appreciation of this
fact, not only the community deve-
lopment projects, but even the
Second Five Year Plan, or the core
of the Plan or whatever part of it we
implement, will be vitiated.

16 hrs.
[Ma. DrruTY-SprAKER in the Chair]

And that is that we must have some
method by which the present adminis-
trative procedure is changed and
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work. If he is not given these, it is
no use at a later stage, when some-

wonderful people, if we can utilise
them in the proper manner. But why
do we fail to do s0? It may be that
there is corruption. It may be that
there is inefficiency. Let us take note
of these things and check them
vigorously, But let us not dishearten
those young men and women by
sweeping statements which lunge all
together.

I am speaking not only of Communi-
ty Projects but of many other flelds
of activity, There are many who are
really attempting to help the country's
progress. We are too apt and prone
to blame the implementing authority
each time, not realising that the
implementing authority does not
receive all the things in time and
the resources in time. When two
Governments come into the picture as
they do in the Community Projects—
it becomes still more difficult.

1 know the Minister is alive to it.
In India today, we are trying a new
experiment, an experiment through
the democratic approach to change the
conditions of a country that has been
left behind for centuries, a country in
which much leeway has to be made,
We want to do so without regiment-
ing men or making them into sheep.
In order to do that, we have to en-
courage their own effort. That is the
main purpose of the Community Pro-
jects. But if we are to achieve success,
it the results are to be proportionate
to all our needs, it may take some
time, but let us lay the basis truly and
well. I know that the Community
Projects Administration has good ob-
jectives and ideals, but until ocur ad-
ministrative procedure is changed, I
doubt very much whether we can
achieve results in the manner we
want,

Not so long ago in this country,
orthodox social customs—outworn

and technical quibbles are allowed to
hold up many things. I know that the
Government are focussing attention on
these matters, but I feel that a change

o W gan fag (argEom) -
I WERA, wMA FxmviE
sTweE I go o Qo TN WY
weq IR ag a1 s v s gfew
x<, e a7 qafeq fe 2w & samw
), 7gt T ' A enen ) fw
TR AR Tg T 6§ T A AT
franft § WX § EAEET @ Af
W ¥ 7 FRX {1 W 9T N
ag afwrre A frer fs @ o work X
Iq o1 oy IIE {7 ITAWT FT TH |
wgT o ¥ Afer o e §, gw W e
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wrfrdy daee ey Wi oo o
THe e %Y Rt weewan  frelr
ar 4l 1 T IR ewar fiw oy arh
€1 30 & Tum ¥ fag  smawre §
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ey fearddz wgt ow oA g,
mgax I R
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[wte T guw fie]
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FIFIT 3T 4T BT, FF G 92 99
gl aq AT T ISTL AT &M@ AMA
& fag ga= asr g | AT €T
3 ara &1 g fa gwTar A1 47 g, AN
St FE-rgfa & saq L3FA (TR 53
7z 3 g & eI v &1 99T

-

§ AgT A T T=g w=F! a9 4T 3,
afe AT FeAT 98 & f 9 0FT STg
¥ oA g, sigt F FVIfED AAE &
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gaar g€ 3, 99 &7 gd 42 g, o fw
g F o a7 w1 g, ar BT 99 SRt
FI FAT FTAT ZWIT, TET FTH AT 7ol
FAT S | WIS g a1 | F HEAFAT
g o= fear godr o@=r &7 T
qwr 3 fF 92 a7 5 faam A%
g% 3d fm sa &1 a7 dar § | afe
g wgAAl 1 g fFar S ",
qa fazara & fe Somaw A @@
FL FTEME THTS FTWT SATIAT ZHT

Shri Tangamani: Mr. Deputy-
Speaker, Sir, I have moved cut
motions numbers 221 to 230, 832 to 839
and 844. I would also like to refer to
the cut motions moved by my friends
Shri Kumaran and Shri Sarju Pandey,
and I will at the outset request the
Hon. Minister to refer to these cut
motions even if I do not enlarge upon
the points raised in those cut motions.

I would like to say, the fact that the
Community Development Ministry is
coming forward with Demands for
Gtants, giving an opportunity for the
Members of this House to express
their opinion, is a welcome feature.

Again, I would like to suggest
that there must be co-ordination not
only between the wvarious Ministries
at the centre, but the Ministries at the
centre and also in the different States.
Such a co-ordination now exists in the
Labour Ministry by way of periodie
conferences between the wvarious
Labour Ministers. I submit, that has
produced a very wholesome effect. If
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the same policy is adopted for this
Ministry also, it would considarably
help co-ordination and also in getting
the co-operation of the people.

We know that there is sufficient
literature on the subject. We have
been told that there are as many as
87 publications, and we have been
given valuable information about the
working of the Ministry. It all reads
very well on paper. As one of the
hon, Members remarked earlier, some-
thing more than that is necessary.

During the five years ever since the
scheme started in October, 1952, some
hundred crores have been spent, and
we are told that 259 post intensive
blocks, 501 community development
blocks and 1054 N.E.S. Blocks have
been established; in other words, 1800
blocks are now functioning covering
nearly 2,30,000 villages and a popula-
tion of 130 million,

Now, during the Second Plan period
a sum of Rs. 200 crores is going to be
spent, and the objective is to see that
the entire country is covered. For the
next year we are told that about 753
more blocks will be introduced.
Roughly, according to the reply given
by the Minister to one of the questions
luring the last session, each block
‘overs about 100 villages and a popu-
lation of 66,000. That sounds to be a
really very impressive thing.

But, what I would like to say is
that in a scheme such as this, which
has been rightly termed by the hon.
Prime Minister once that a revolu-
tionary thing is happening in rural
India, and the subsequent events have
only added to my conviction, if such
a revolutionary thing is to happen,
let us dispassionately analyse the
various aspects of the programme.

According to me, Sir, there are
three aspects or three features of this
programme. One is the development
of agricultural production through
loans, supply of seeds, fertilisers, im-
plements and such other things. The
second one is the development of
community service like construction
of roads, provision of drinking water
etc. The third is, drawing in the no-
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operation of the people. If these three
things are to be achieved the willing
co-operation of the people is necessary
in the first instance and, secondly, the
energetic and enthusiastic co-operation
of all the political parties, social or-
ganisations and mass organisations
like kisan sabhas, kisan sanghs or
kisan congress must be ensured. Un-
less the willing co-operation of all
these people is ensured, there will not
be this revolutionary fervour which
we want to be generated in the wvil-
lages.

I shall illustrate my point further.
My friends from Bengal, U.P,, Andhra
and also from Kerala have been telling
me how at various levels the co-
operation of the political leaders is
not encouraged. At village levels
when it is admitted that a particular
worker is really a public worker his
co-operation is not taken in, because
if his co-operation 1is accepted, the
party to which he belongs might
strenghen its hold in that parti-
cular area. We find from these
reports that at the State level,
there is no  non-official included
in the State advisory committee. Only
in the district level, we have get the
district advisory committees and in
these district advisory committees, the
non-officials are either Members of
Parliament or members of the local
assemblies and some so-called social
workers.

The Estimates Committee has also
pointed out how there is reluctance
on the part of these officials to discuss
or co-operate with non-officials. I
feel that they are reluctant because
they are afraid of a certain hostility
which has been developed by those
who are in power. I believe I have
said enough on that particular point.
Hon. Members will bear with me
when T say that this has got to be
radically changed. I am appealing in
all sincerity to the hon. Minister,
who has had experience as adminis-
trator to go through this more care-
fully.

There was a questionnaire set by

- the committee which is now touring

the country. I took pains to go
through each item there and sent my
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reply. I would request the hon.
Minister to go through the replies to
this questionnaire, at least the replies
sent by the Members of this House.
I would like to make certain sugges-
tions, which I think are the best.
There are these stages of these
blocks—the initial stage called the
N.E.S., the intensive stage called C.D.
and the post-intensive stage. For-
merly the budget allotment for
N.E.S. was Rs. 74 lakhs, C.D. Rs. 15
lakhs and post-intensive stage Rs. 1
lakh. Now it has been reduced to
Rs. 4 lakhs, Rs. 12 lakhs and
Rs. 30,000 respectively. In the post-
intensive block, with which I had
something to do, I find that because
of lack of finance, enthusiasm is
gradually dying out. It is all right to
say that the initiative must come
from the people. But when people
have not gone fully into the spirit of
. this, unless assistance is given to them
I am afraid it is likely to die down.

Another point I would like to men-
tion is the question of supply. There
are several villages where manures
and other things have to be supplied.
The stores are available only at the
block centre and the villagers have to
go to these block centres. If mobile
vans or some other arrangements are
provided at Government’s expense by
which these manures can be taken to
the villages, it will considerably help
them.

Another point is the fixing of tar-
gets, Targets are necessary. In fixing
targets, it should not be targets fixed
by the Deputy Commissioner or the
E.O. It must be fixed at the block
level. The block advisory committee
must go into it in great detail. Un-
less they fix the targets, certain unreal
things develop. My friend from
Malabar told me how in a particular
block, they slipulated that 20 wells
should be dug, but they found there
was no place to dig a well, because
there was plenty of water. They had
to go to the hills to find a place for
digging the well. In Madras State,
the hon. Minister knows that in Palani
taluk in Madurai and in the Palladam
taluk in Coimbatore, the need is not
for construction of roads and houses;
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what they require is good drinking
water. Drinking water is not avail-
able even for the caste Hindus. So
far as the Harijans are concerned, they
have got a dual responsibility, When-
ever a block development officer is
approached by the Harijan communi-
ty, he says, there is Harijan welfare
officer who is going to dig this well.
Already there is a scheme pending
from 1952 onwards. Ultimately in
several villages, not even a single
drinking water well is dug. Apart
from the Harijan communities, there
are other backward classes in the
Thirumangalam taluk, called mukku-
lathars, The block development
officer asks them to approach the Hari-
jan welfare officer and the welfare
officer asks them to approach the
block development officer. So, there
is not only lack of co-ordination, but
there is lack of imagination and under-
standing of the problem.

The Health Ministry knows the need
for health centres. We are told we
are going to have thousand health
centres. Already we are having 1800
blocks and at the rate of one centre
per block, it comes to 1800 centres.
More and more blocks are going to
come up. Our target must be at least
one health centre in one particular
block. That should be the objective
and there must be mobile vans to
carry the patients to these health
centres. Another point I want to
impress is the need for maternity
homes. There must be at least one
maternity home per block.

There is another matter which I
would like to mention here, though
it is of a controversial nature. Wa
always find that a step-motherly
treatment is given to the south. Right-
ly there is agitation in the minds of
the people that the south is being
ignored. If we take the budget
figures here under this head, the total
is Rs. 14 crores. About Rs. 10 crores
have been allotted +to the various
States. Just for the sake of informa-
tion, I may point out that Madras,
Kerala and Andhra put together get
Rs. 172 lakhs; Uttar Pradesh gets
Rs. 164 lakhs; Bihar gets Rs. 112
lakhs; Madhya Pradesh gets Rs. 124



4589  Demands for Grants

[Shri Tangamani]
lakhs, I am not grudging it, but I
.am only pointing out that hardly one-
_gixth is given to three ‘States—if you
include Mysore, it is one-fifth In
allocating the grants to the various
.States, we must reslly take into
consideration the need of the parti-
.cular States also; otherwise it gives
rise to the controversy that the
-South is being ignored.

Another point 1 would like to men-
tion is about visits to foreign coun-
.tries. Already we have had two
teams which visited foreign coun-
tries. My submission is that visits to
foreign countries must stop here and
now. One team visited the whole of
Europe and Israel and another team
wvisited United States and South-east
Asia. I do not know what new things
they are going to bring for the
understanding of rural problems in
.this country. Have we not got experts
who can study and know, without
going to foreign countries, the prob-
lems which are facing us in our coun-
try? Already we have copied from
America. The very name ‘extension
scheme’ is copied from the American
agricultural extension service.
‘Having copied it, let us now make it
more national. . Let us now stop the
mania for_ sending study teams to
foreign countries. Let us-have de-
tailed reports of the study team
which is now travelling the country
.as soon as possible. We are told it
will be ready by the end of August;
ktushageitumumible.

, There is another point, to which
perticular reference has been made
‘by the Estimates Committee in their
recommendation No, 78. There is an-
.gther recommendation No. 47, which
‘1 would like to read with your leave.
‘It is contained in the Estimates Com-
mittee report, Part II, December,
"1058:

“The committee note that the
position in respect of training of
. mid-wives is not satisfactory, as
‘only 657 have been trzined and
‘118 are undergoing training, out
wof a total of 10,008 required upto
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the end of the second Five Year
Plan period The committee,
therefore, recommend that the
Ministry of Community Develop-
ment should seriously take up
this matter with the Health
Ministry to make satisfactory ar-
rangements to complete the train-
So, now there is & proposal for
training these midwives. The hon.
Minister must go into the reason why
people are not coming forward for
this scheme.

Another point I would like to men-
tion is the way in which the train-
ing centres are functioning. I do not
want to say anything against any
particular centre. 1 happen to know
something of the centre at Gandhi-
gram. It is mentioned as one of the
important centres. But when we are
spending one lakh of rupees we must
know how the training is taking
place and under what circumstances

.these things are going on.

One important point which is a
basic point, I would like to mention.
Even during the last Commissioners’
Conference there was a discussion
about gram dsn. My submission is
that gram dan should not form an
excuse, or gram dan should not be-
come a substitute for the urgently

mittee set up, The Land Reforms
Commitiee has placed before us cer-
tain recommendations. Those re-
commendations are very simple. If
there is a tenant he has to

%

will, have an ty to feel that
he is tilling his own land. Unless the
State Governments take adequate
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mendations, the community develop-
ment scheme will be going in one
way and the agricultural problem
will be developing in another way.

As the hon the Prime Minister
rightly pointed out the State Govern-
ments must whip up the guestion of
land reforms 1 may mention about
the State of Madras There was a
land reform agminst ewviction But
what we find 15 that Government and
the police force under them are very
reluctant to touch even the land-
lords You find a dufferent picture n
the case of Kerala The recommen-
dations of the Land Reforms Com-
mittee must be put into practice

Lastly, even 1n regard to land re-
forms, we find that the team which
went to China are advocayng co-
operative farmung Of course, co-
operative farming will take some
time, but what exactly 1s the idea of
the Ministry regarding co-operative
farmung I may in this connection
tell the hon Mimister that 1 my
constituency 1n Madurai district there
18 a co-operative farm of three hund-
red acres Some small peasants have
combined together and the farm has
been going on for more than a year
Three or four months back but for
my intervention there would have
been murders What happens 1s that
there 15 s0o much of confusion dunng
the harvesting The tahsildar says
that the harvested paddy must be
put 1n another place and the villagers
say they must have their share be-
fore it 15 pooled People are not yet
attuned to the idea It 15 all very
well to say that we have so many
farms In Madras thig 15 the only
farm which 15 functioning, another
one 13 going to be started 1n Coimba-
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According to the recommendation
of the Patil Committee we are to have
at least one co-operative farm for 50
villages At that rate we must have
for 5,086,000 willages, we should have
11,000 co-operative farms Are we mn
a position to do 1t? On that also I
would like to have the hon Muster’s

views

In the end I would hike to mention
one point This 18 a munor point, but
it affects the psychology of the
people A certamn block 13 made an
NES block and then developed We
fihd that two blocks are left out and
a fourth block 1s taken ag NES block.
Care must be taken to see that the
new blocks are contiguous blocks
Otherwise 1t creates a false® psycho-
logy If the blocks are going to be
developed 1t must be contiguous As
I said earlier, I would hike the hon
Minister to pay attention to the
various cut motions which have been
moved He wall see that from top to
bottom there 15 a heavily loaded ad-
minustration and the benefits which
go to the people are not consstent
with the amount that 1s spent.

Shri A. C. Guha (Barasat), Mr.
Deputy-Speaker, Sir, I have great
pleasure 1n supporting the Demands
for Grants of the Mimstry of Com-
munity Development It 1s its first de-
mand as a separate mumistry This 18
one of our important items of
development works and- 1t has been
claimed to be the most important or
the most revolutionary item of our
development works It affects the
fortune and future of 80 per cent of
the population 1 would hke in this
connection to remind the House of
what Gandhin said about the rural
areas and the rural people We
should remember that even now
Indian nationhood rests and hives in
the willagezs If the wvillages are not
resuscitated, 1t will be impossible to.
have a renovated Indian nationhood.

Sir, I think 1t would not be impro-
per here to make some personal Je-
ferences to the present Mimster who
has devoted humself to this task.
Leaving a very lucrative post he
came forward as a voluntary worker
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and worked for mune years as a really
honourary worker and that has actu-
ally meant serious privations not only
for hiumself but also for his famly,
He has devoted his life to this work
and now I am glad he has taken
over charge of this Department as a
Minister of the Government of India

Sir, m view of the importance that
we all attach, in view of the import-
ance that the Prime Minuster also has
gven to this item, this House should
act a8 a Jealous guardian or watch-
dog of the progress achieved by the
Community Development
ment In the first Plan, a sum of

Department, but it
possible to spend more than Rs 47
crores This shortfall in expenditure
should not by itself be taken as the
criterion of its success or faillure 1
do not believe 1n the monetary target
being taken as the standard of success
of development work Anyhow when
we have spent Rs 47 crores and
when the wvillagers have also contri-
buted about Rs 26 or 27 crores either

£
g
f
1
:
L
:

logy of the village people He
friend, philosopher and
village people But, we find that due
to official outloock, the village level
worker has been converted
work supervisor He has to distri-
bute seeds, distmbute fertilisers and
supervise the construction of roads
and other things In the ultimate
analy«is, he has hardly any time left
for him to work for the real purpose
for which he was meant His real
purpose was to work as an extension
worker, to work among the villagers,
to move among them, talk with them,
mix with them and hve with them.

Recently, two reports are available
to us One 15 the Fourth Evaluation
report and another is the Forty-fifth
Report of the Estimates Committee

An Hom. Member. What 15 the date
of the Estimates Committee report?

Shrl A. C Guha December 1856, —
not verv old

We find that the willage level
worker has become an official 1 do
not Like to guote passages from here,
as the hon Minister must have inten-
sively studied these reports He can
easilv find out these passages This
15 the word used, that they have
developed an official attitude and
their behaviour i1s mpre &g an officer
than as an extension worker or as a
social worker This, 1 conuider to be
the most regrettable portion of the
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tribution
better this has not been undertaken.
The Fourth Evaluation Report has
very adversely criticised this and
has even said that this has created a
bad psychological effect on the village
people There are so many agencies
for the distribution of loans, co-opera-
twve societies, land-mortgage banks,
and several departments of the Govern-
ment for takkav: loans, for grow more
food loans, and other things. So thus 1s
unnecessary reduplication The worst
part of this is that these CD Bilock
loans are available at a lower rate
of interest than a co-operative society
loans. It 1s thus competing with the

activity, 1t undermines the co-opera-
tive credit societies, it destroys the
credit and prestige of the co-

operative
loans at a
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In that respect also, whatever co-
operative ventures have been success-
ful, they are mostly credit societies,
not other societies. For example, co-
operative soczeties for handicrafts, for
marketing, for warehousing, all these
things have not progressed properly.
These are more important than simple
credit societtes. I think that aspect
also should attract the attention of
the hon. Mnster

I have saxd that the psychological
effect that was expected out of this
community development work has
not been achieved. One of the rea-
sons, as I have mentioned, 1s that the
gramsevaks have not been allowed to
function properly Another is that
the Advisory Committees of the
Blocks or the districts have more or
less been neglected Again, I would
refer the hon Minster to the Fourth
Evaluation Report. It has been defi-
nitely said there that there is a sort
of reluctance on the part of the
officials to treat the Adwvisory Com-
mittees with proper regard and res-
pect The selection of the members
and the composition of the Advisory
Committee also 1s done in a haphazard
way as 1if it were one of so many
other means of distributing patronage
by the officers Those who may have
taken some interest in social work
should have preference to those who
may be enjoying a privileged position
in society due to their wealth or
faruly status. Very often, the
officials prefer the latter class of
people, wealthier people and those be-
longing to the better social status,
and not those who might have made
a mark as social workers, In this
respect I can understand the help-
lessness of the Minister in the Central
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Question said that certain sums are

I can remember flve years ago
when the community projects 1dea
had been just started, we as members

mattee meetings with & foot note that
the advice of the advisory commuittees
need not necessarily be binding on
the officials We raised this pont
with the Miuster then in charge,
8hnn Nanda Of course, he shared
our indignation, but from the reports
that I have been reading 1 do not
think things have progressed any
farther from that date

Shri Raghubir Sahai (Budaun)
But the same remark is not quoted
in the notices

Shri A. C. Guha: That might be,
but the same mental attitude 1s there
Only they are not doing 1t so bluntly,
they have become clever

I think I am using some hard
words 1n this respect That 13 because
I really want the Minister to take it
seriously and unless he can make the
advisory committees really effective
and really represedtative of the local
people I do not think the necessary
psychological chang. can come about

Now the communty development
blocks are facing a sort of cnms
What was known as the ntensive
programe 18 over Now some of the
blocks are changing to the post-inten-
mive programme In the ntensive
period the budget was Rs 23 lakhs
for each block and subsequently it
was reduced to Rs. 13 Iskhs for
3 years, but now for the post-inten-

L
“picpy
P
il
% g

Report. I think
the Minister should pay some atten-
tion to this

Moreover, he knows that it will
not be possible to mamntain most of
the material assets created by the
intensive programme during the post-
mtensive period That is the appre-
hension expressed in both these re-
ports What would happen to those
institutions—the roads, wells, schools
ete ?

I think the Member preceding me
or Dr Ram Subhag Singh, etther ot
these two, has mentioned that it is
not that the village people have not
the means to maintain these things,
but they have not the mind
to mantan these things It
15 undoubted that due to s0 many
development works, due to improve-
ment m irngation and methods of
cultivetion thefe has been a signifi-
cant change in the financial position
of the wvillage people So, it may not
be quite difficult for them to mainta'n
these things if they have got the pro-
per mund to do that

Then I should mention something
about hadicrafts and small-scale
mdustries Whatever improvement
has been done in agriculture has not
been seen in handicrafts and amall-
scale industries I come from West
Bengal With its very limited agri-
cultural potentialities and high den-
sty of population, it is an impera-
tive necessity for the West Bangal
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some lessons. We can find out
failures from the fourth evaluation
reportt I am not going into
details but I shall point out from
conclusions that have been drawn

comparatively unsuccessful; item in-
volving change in organisational atti-
tude in the economic fleld—compara-
tively unsuccessful. If you go through
all of these items what do you find?

We discover it after four or five
years our efforts have failed to pro-
duce desired results. The ideal was
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and corner. The economic targets

ing to go to es that keeps them
there. The only thing that keeps
them in the villages is that they could
not get better employment in the
cities. The attraction of the city is
there. You cannot provide al -
tive employment in the cities. Indus-

certain

pasted on the glass to hang them on
the walls. You go to the willages.
Along with our beloved Prime Minis-
ter, you will find the pictures of well
known actresses, very popular in the
city area on the walls of mud huts.
That expresses the urge of the viliage
people mn some way.

As I sud, you bave got to examine
the content of the programnme. Can
¥ou devewop & village on the bams of
a co-operative economy? If you
want to develop, you can dig and bwild
a few wells, gaive them education and
make some progress regarding agricul-
ture. When you give them water,
you do not give them other things.
Good cultivation demands some cre-
dit. Have you been able to provide
credit for them? Unless you give them
credit facilities, benefits of water vil-
lagers cannot reap.

From my expenence, I have known
certain things. One of the best
known officers was working m the
Commumty Development programme.
He was formerly Collector of Kolha-
pur. Before that, he was working in
another area, known as Karjat area
whuch is a backward and poor ares
compared to Kolhapur. He admitted
that 1n that particular area which was
a lttle better it was posmble to
achieve some results. So far as the
other area is concerned—poorer area
—where he was trymng to show some
results, the achievements were not
comparable to what he could do in
mxolhapurm

I am stresuing this particular point
because of certan pomt reasons.
A person should be
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[Shri Khadilkar]
is a caste heirarchy. Certain dgmi-
nant section takes the utmost advan-
tage of whatever schemes are in ope-
ration The Project officers usually
get closer to such people. Those ele-
ments that are not in real need of
immediate help, get such help.

I will just pont out one thing from
“A Guide to Community Develop-
ment” an official publication.
It has been stated in this guide:

“There must be realistic pro-
grammes to provide employment
opportunities for village people.
Planning and progress in health
are less than adequate. Little
has been done to improve rural
credit facilitites or terms, the vil-
lage teacher and the village school
are not realistically brought into
the programmes Lattle direct
benefit of the programme tickles
down to the landless labourers”

[page 203).

This 1s the particular thing which
everybody ought to note, everybody
who wants to bring about a lttle
change, some lLittle better conditions
for our countryside people, because
even 1n the Poona University Survey
I was told the same conclusion 1s
reached that is, everythung depends on
the leadership. If you get the right
type of leadership mn a village, and if
you get the right type of officers with
some little mssionary zeal, then alone
you can achieve results of a lasting
nature; otherwise gll these efforts shall
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this When the Bombay finng took
place during the language agitation
days, one of the workers was shot
dead in Bombay All his wvillagers
gathered and said that they wanted
to erect a small memorial for him.
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Therefore, I would humbly urge,
that this system of administration
must be changed. From the Commu-
nist Party to the Congress Party every
party is eager and all people are
ready to co-operste. Invite their co-
operation, their active participation
and you will achieve better results.

I would like to place another before
you. There are areas where because
of water you can easily get commer-
cial crops. For instance, there is Kol-
hapur which. is a big market. There
irrigation means , Sugar-
cane means certainly wealth and a
motor car. That is almost a conclu-
sion. Instead of selecting such an
area for the community development

though you may not im-
medistely get results, should concen-
trate on areas which are backward,
poverty stricken, famine stricken,
where communications are lacking,
where people are eager to help you in
order to better their own conditions.
Unfortunately, such areas are neglect-
ed. Even this report says that the com-
munity development officers concent-
rate ‘more where communications are
easy. They do not want to go to hill
sides, the far off neglected places and
there, naturally, the radical politics
has spread, Because radical politics
has entered this area immediately you
feel, all right, neglect it. Something
is to be thrown to the people, some
benefits are to be given, they are not
to participate and no initiative from
them should get encouragement. That
is the whole approach,

Therefore, if you do not want to
waste your efforts, the nation’s efforts
with this community project move-
ment, I would very strongly urge
that you change the administrative
system. Change the whole approach.
Teke people into confidence. What-
ever & man's politics may be, so long
uhei.lpl'ewredtowopmtewith
yml.lndnotco-opermwitha-em
motive to get at the helm of affairs in
league with an officer, you must get
his eo-operation.

Another point is regarding the gram
panchaysts, It has been

here that you must try to entrust more
responsibility to gram psnchayats. I
would suggest that if you get the
right type of men as gram panchayat
secretaries or serpanchs—I do bpot
know what they are called in this
part of the country—they will be of
immense use in helping you in this
processes of development.

Shri Heda (Nizamabad): They are
elected.

Shri Kahdikar: I know they are
elected, that does not matter, This
panchayat secretary is a paid servant.
It this machinery is made a little more
active and entrusted with responsibi-
lity, 1 am sure you can enter the core
of the life of villagers. After all
however much we might glorify sit-
ting here the idiocy, the backwardness
of the village life as it is today people
living then know what a hard lot
they are put to. In order to make
life a little more comfortable, the sur-
roundings a little more better, every
effort must be mobilised from all
quarters, so that the desired effects
could be achieved within some mea-
surable period.

Therefore, before concluding I
would again repeat that unless village
community development programme
is prepared in some measure to insu-
late village economy from the impact
of the free market economy in some

I
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[Mr. Deputy Speaker]
have been indicated by the members to
be moved subject to their admissibili-
tyi—
Demand No. Ne. of Cut Motion
7 719, 720, Il4, II5, 149,
221, 232, 223, 224, 225,
226, 227 228, 229, a30,
582, 583, s8¢ 731, 733,
723, 724, 725, 736, 833, 833,
834, 835, 836, 837, 838, 839,
105 B44.

Manners of jfunctioning which s
unsuited to Kerala
Shri Eumaran (Chirayinkil): I beg
to move:

VThat the demand under the
head ‘Community Development
Projects, and National Extension
Service' be reduced to Re. 1"

Composition and functioning of
Advisory Committees
8hri Kumaran: I beg to move:
“That the demand under the
head ‘Community Development
Projects, and National- Extension
Service’ be reduced to Re. 1.”

Training of Secheduled Tribe Officers

Shri Ignance Beck (Lohardaga—
Researved—Sch, Trmbes): 1 beg to
move:

*That the demand under the
head ‘Community Development
Projects, and National Extension
Service' be reduced by Rs. 100.”

Control of lower staff by Development
Officers °

Shri Ignace Beck: I beg to move:

“That the demand under the
head ‘Community Development
Projects, and National Extension
Service' be reduced by Rs. 100.”
The composition of Loeal Advisory
Committees of the Community

Development
Shri Jadhav (Maleguon): I beg to
move:

“That the demand under the
thead ‘Community Development

Demands jor Grents  ird

Projects, and Nationa! Extension
Bervice' be reduced by Ra 100."

“Wastages in the working of the
scheme

Shri Tangamani: I beg to move:

“That the demand under the
head ‘Community Development
Projects, and National Extension
Service’ be reduced by Rs. 100.”

Proportionately high cost of establish-
ment compared to amount
. spent on bcncﬂtc

Shri Tangamani: 1 beg to move:

“That the demand under the
head ‘Community Development
Projects, and National Extension
Service’ be reduced by Rs. 100."

Uneven allocation to different States
B8hri Tangamani: 1 beg to move:

“That the demand under the
head ‘Comnmunity Development
Projects, and Nationa! Extension
Service' be reduced by Rs. 100."

Need for drawing up targets in comne
sultation with B.D.0S. and B.AC.

Shri Tangamani: 1 beg to move:

“That the demand under the
head ‘Community Development
Projects, and National Extension
Service’ be reduced by Rs. 100.”

Necessity of including more non-offi-
clals in District Planning Boards
and Block Advisory Committess

Shri Tangamani: I beg to move:

“That the demand under the
head ‘Community Development
Projects, and Naticnal Extsnsion
Bervice' be reduced by Rs. 100."
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Fallure to associate mon-officials at
lowest levsl on political
considerations

Shei Tangamani: I beg to move:
“That the demand under the

Projects, and National Extension
Service’ be reduced by Rs, 100"

Plight of Scheduled Castes in the
National Extension Service and
Community Development Blocks

Shri Tangamanl: I beg to move:

“That the demand under the
head ‘Community Development
Projects, and National Extension
Service' be reduced by Rs. 100"

Mode of extending the scheme to new
Hiocks

Shri Tangamani: I beg to move:

“That the demand wunder the
head ‘Community Development
Projects, and National Extension
Service’ be reduced by Rs. 100.”

Failure to associate mllage panchayats
in the low level commattees

Shri Tangamani: I beg to move:

“That the demand under the
head ‘Community Development
Projects, and National Extension
Service’ be reduced by Rs. 100."

Need to increase the total ceiling for
National Extension Service and
Community Development Blocks
during post intensive development

Skrl Tangamsani: I beg to move:

“That the demand under the
head ‘Community Development
Projects, and National Extension
Service' be reduced by Rs. 100"

Faflure to associate non-officials at
village level

Shri P. G. Deb (Angul): I beg to
move.
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Failure to impart the benefits of these
projects and services to the com-
mon men and women of the country

8hrl P. G. Deb: I beg to move:

“That the demand under the
head ‘Commumity Development
Projects, and National Extension
Service’ be reduced by Rs. 100.”

Policy and working of the Community
Development Projects and Natwonal
Extennion Service

Shri P. G. Deb: I beg to move:

“That the demand under the
head ‘Community Development
Projects, and National Extension
Service’ be reduced by Rs. 100"

Failure to make rural population
participate m implementation of
projects

Shri Kumaran: I beg to move:

“That the demand under the
head ‘Commumity Development
Projects, and Nattonal Extension
Service’ be reduced by Rs. 100"

Failure to develop the sprrit of team
work

Shri Kumaran: I beg to move:
“That the demand under the
head ‘Community Development

Projects, and National Extension
Service' be reduced by Rs. 100"

Wastage m admanustrafwive exrpenses
Shri Kumaran: I beg to move:

“That the demand under the
head ‘Community Development
Projects, and National Extension
Service’ be reduced by Re 100."

Failure to find marketing facilities
for products of cottage industries.
Bhri Kumaran: I beg to move:

“That the demand under the
head ‘Community Develipment
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Projects, and National Extension
Service' be reduced by Rs. 100.”

Failure to organise cooperative
activity

Sbhri Eumaran: I beg to move:

“That the demand under the
head ‘Community Development
Projects, and National Extensimn
Service’ be reduced by Rs 100."

Failure to effect any change in the
outlook of the people sn the
countrynde

Shri Balasaheb Patil (Mira)): I beg
to move:

‘“That the demand under the
head ‘Community Development
Projects, and National Extension
Service’ be reduced by Rs 100"

Composition and functioning of Ad-
visory Commattees at vanous levels

Shri Tangamani: 1 beg to move:

“That the demand under the
head ‘Community Development
Projects, and National Extension
Service’ be reduced by Rs. 100"

Inadmsabiity of Study Team’
Tours in foreign countries m future

Shri Tangamani: I beg to move.
“That the demand under the
hesd ‘Commumty Development
Projects, and National Extension
Service’ be reduced by Rs 100"

Desirability of early report of the
present tour of Study Teams in the
country

Shri Tangamani: I beg to move:
“That the demand under the
head ‘Community Development
Projects, and National Extension
Service' be reduced by Rs. 100.”
Functons of Social Education
Orgenisers’ Training Centres

Shri Tangamani: 1 beg to move:
“That the demand under the
fiesd ‘CTommunity Development

Projects, and National Extension
Service’ be reduced by Rs. 100.”

Working of S.E.0. Training Cowire
at Gandhigram

Shri Tangamani: I beg to move:

“That the demand wunder the
head ‘Community Development
Projects, and National Extension
Service' be reduced by Ra. 100.”

Adopting recommendations of the
Indian Delegation to Ching regarding
Cooperation

Shri Tangamani: I beg to move:

“That the demand under the
head ‘Community Development
* Projects, and National Extension
Service' be reduced by Rs. 100"

Selection of college students and
teachers for grant of apprenticeshp
m wliage development works
Shri Tangamani: 1 beg to move:

“That the demand under the
head ‘Community Development
Projects, and National Extension
Service’ be reduced by Rs. 100.”

Scope of varous seminars heid and
references for future seminars

Shri Tangamani: I beg to move:

Service' be reduced by Rs. 100"
Large sums set apart for incidental
charges
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Shri Raghubir Sahai: I am one of
those who think that the community
development idea is no longer a new
idea. I feel it is a thing which has
come to say. We have had at least five
or six years’ experience of the work-
ing for these projects. Everybody
knows that the first 55 projects were
started in the year 1952. Later on 53
blocks were started in 1953. After
that every year, the blocks are being
added on and at present there are
more than 1800 blocks working all
over the country.

The term of the blocks that were

started in 1952 and 1953 has come to .

a close, and we have got big volumes
of reports about the working of these
blocks. During all this time the Pro-
gramme Evaluation Organisation was
submitting its reports from time to
time. Also, during the last Parlia-
ment, on a non-official resolution, a
full-dress debate took place on this
subject. Thereafter, the Estimates
Committee took up a close examination
of the entire subject and from the
speeches that have been made today,
it appears that the reports of the Esti-
mates Committee have been studied
and digested by many of the Members.
After that, this year we received a
very compendious and elaborate
volume containing the report on 20
blocks in the country. I congratulate
Programme Evaluation Organisa-
tion on producing such an informa-
tive and instructive document on the
subject. I am very sorry that such
reports are not available with regard
to the other blocks that have complet-
ed their term.

So far as the object of the commu-
nity development goes, I think there
can be no two opinions that.the whole
idea has been evolved with the best of
motives by the best of brains in the
country for the good of the village
people as a whole. But there can cer-
tainly be two opinions with regard to
the implementation, whether the im-
plementation has been satisfactory or
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not. I do not agree with the hon.
friend who has just closed his speech
when he said that very little achieve-
ments have been made in this direc-
tion. I do not think any other hon.
Member who spoke today on this sub-
ject was of that view. But certainly
there is a point to be considered by us
whether, having regard to the large
sums of money that have been spent
over the entire scheme and the time
taken, we have produced commensu-
rate results. I am one of those who
feel that great achievements have
been made, but commensurate with
the time that has been taken and the
money that has been spent over it, the
cesults are not satisfactory.

During the first Five Year Plan. we
nad spent something like Rs. 52 crores
over comunity development and I am
told that something like Rs. 26 crores
were spent by way of people’s contri-
pution. So, it came to something like
Rs. 78 crores. As I said, we have had
five or six years’ experience of the
working of this programme. Let us
see whether commensurate results had
been achieved or not. I am basing
all my remarks in this connection
either on the strength of the reports
that have been issued by the Pro-
gramme Evaluation Organisation of the
Community Development Ministry or
my own personal observations in cer-
tain community development blocks.
As I said, this volume is very instruc-
tive, full of information and gives us
an idea of the real achievements and
also the shortfalls. But I fail to find
from this volume what achievement
has been made in the social conditions
of the people living in these blocks.
Eweryone of the hon. Members who
has spoken today said, the main object
of starting the community projects
was to change the psychology of the
man and to change the outlook of the
village people. By social condition, I
mean, whether any improvement has
taken place in regard to their habits,
for instance, their habit of drinking,
illicit distillation, committing crimes
and other anti-social activities in
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[Bhri Raghubir Sahaf]

which these village people are some-
times engaged and whether any parti-
cular attention was being peid towards
the building of the man. Shri Guha
has spoken about the hon. Minister in
such praise-worthy terms. We know
what work he has done. He must be
familiar with the remarks of the
Prime Minister in this connection.
About the building of the man him-
self, the Prime Minister said in 1052:

“These community projects
appear to me to be something of
vital importance, not enly in the
material achievement that they
would bring about, but much more
80 because they seek to build the
community and the individual and
to make the latter a builder of his
own village-centre and of India in
a large sense.”

I submit that men, who are addict-
ed to drink, illicit distillation, commit-
ting crimes and other anti-social acti-
vities in those villages which are being
benefited by the community develop-
ment blocks, can certainly not build
their community, village or the coun-
try. 1 do not think this aspect must
have been ignored entirely by those
who are really in charge of this work.
But at least, this aspect has not been
mentioned in this report. I would beg
of the hon. Minister that in subsequent
reports, we should have some idea
about the change of outlook, about
the change of social conditions of the
people, in those areas which are
covered by the development blocks.

We also find from the reports that
in every block, the progress that has
been made is not similar. On the other
hand, we find dissimilarities almost
everywhere. If we find that good pro-
gress has been made in certain blocks
in certain items, then we find that in
another block, progress has been made
on other items, while there are certain
pther blocks where progress has been
altogether unsatisfactory. With regard
to this, I submit that this dissimilar

There are many posts which lie vacant.
Why should they? Either the BDD.
is absent, or the project executive offi-
cer is absent, or the agricultural offi-
cer is absent. There are certain blocks
where sufficient number of VLW
have not been posted. In these cir-
cumstances, do you expect the progress
to be similar?

Now it is said that they are short
of personnel. If you are short of per-
sonnel, why this craze for starting, for

agree with many of the reasons that
have been given in the Evaluation re-
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to take people into
their confidence. Until and unless the
B.D.Os. or the project executive ofil.
cers, or the 8.D.Os., or the collectors
are fully informed of the area in which
that block exists, how can he centrol

27 JULY 197
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That is a genersl complaint. Now if
recards are not kept properly and it
they are not checked properly, how
can we rely on these figures with
which this book is replete. Every
volume is replete with figures. But
the Programme Evaluation Organisa-
tion says that these figures are not
le.

religble. There is no checking agency,
there is no supervising agency.
Then these figures are meaningless
until and unless there is some

Shri Shree Narayan Das (Dar-
bhanga): How many agencies will be
set up to supervise and inspect.

Shri Raghuble Sahal: My hon. friend
asks how many agencies will be set
up? Well, there is a hierarchy of
people in the Community Development
blocks and in this organisation. Any
one of them can take up this work and
discharge it My grievance is that
though the figures are generally given
by V.L.Ws, why should they not be
checked at the B.D.Os. level, at the
D.P.Os. level. You need not add to the
existing agencies, but you have to see
that the present agencies are geared
up.

For all these things which are enu-
merated and the other complaints that
have been made today there is one
remedy. The remedy is that your staft
entrusted with this important work

zeal. At present it lacks that zeal
How can it have a missionary spirit
md:mlwtmtheremﬁmthhap—
hazard? What do you do? You take
one man from the Agricultural De-
pmt;mukem&ermmme
Remunepnrmmtglﬂ:lrdmm
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{Shri Raghubir Sahai)
I was looking into the latest report
that has been issued by this Depart-
ment and I was simply amazed that

co-operation under the Ministry of
Cooperation with the Reserve Bank of
India, What is all this? I was
reminded of a crude Hindi proverb:

w59 iz, v W O T R
XTI

What is all this? Though the per-
sons who would give the training
may be taken either from the Agricul-
tural ministry or any other only in
that case the staff working in the
Community Development would be
expected to be imbued with the requi-
gite spirit. All this training should be
conducted under the auspices of the
Community Development Department.

Mr. Deputy-Speaker: The hon
Member must conclude now.

]

Shri Raghubir Sahal: One or
minutes more.

Mr. Deputy-Speaker: I have every
regard for the hon, Member, but I
have
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self the authority to take as much
time as he likes. I have to adjust
how much time a Member should be
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Mr. Deputy-Speaker: Paadit D.N.
Tiwary. He will have to finish at 528

because I want to call upon an hon.
Member from this side of the House
before we rise.

Pandit D. N. Tiwary (Kesaria): 1
shall require at least 15 minutes.

Mr. Deputy-Speaker: Fifteen minu-
would be all right.

Jo Fo wWre fwrdt . IITSUW
agew, wgfhr feddwdz o om
faar formr & &= fienr o & T A
@ ¥ unde qr, wtr % 9w o
s 13 & arx ax A §. feown
wg g T & @ At e ¥ fetwade
e aidz gro W at § W
ae T X T W WA W4T IW W W
i wg e ¥ Ot fx oy a9t ¥ WY
TN o it @ &
ame 7 WY wrewTdr sgraey wgt faikl?
gt # a7 vy @ fiv g% weTg WA
F TR, g even v afe ¥ g
ot ¥g T W firedt Qo o wry o
ag twar § fir vy & ovrew et
auptetasl wwe¥ew
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e & fie T g & I F QAT arer
AT § fix forer & wre & W WO
ot wear o |

7g v § fir gt & ot e o
Mo g deA T g1 &
ug wrn § fe wed § o & fod
gy fr aw@ § ¥few @ ¥ @
T8 ¥ oft g T & gF A
B & woht e ¥ el ofr wd
T X & 1 a7 diw g § 1 xEer Qe
s wifige

ox fimrw oz @ frere o
WYX FEwT TIw qr ‘g wer @ g
" g e uTgw ) g ardet &
ARG I awrag § e g ¥ N
A W § STy wfY arw feard ad §
forr o groe wedy Y § wfw 3=
q¢ WY EOTeT 9@ Ay Wouy OF | {EAY

8
r
214
2
&
A

& v o gy fre Frow ¥
o« fran qr, wed A § O §u wod
ferrr &, 39 & & o s S e
Lot UL L B

In any case, the village pan-
chayat and the village co-operative
should be induced to play a besic
role in the planning and imple-
mentation of the programme, the

N.ES. staff serving as the stimula-
ting agency, with due administra-
tive provision being made for this
agency to be treated as the over-
all rural development arm of
Government.

xerer Y, gwdy frger qg v oft —

Simultaneously, action will have
to be taken to strengthen the
financial resources of local organi-
sation like panchayats, district
boards, and co-operatives. There
must also be undertaken an inten-
sive programme of education and
orientation of the membership of
these bodies with a  view
to stimulating initiative, responsi-
bility and use of organised action.

# ¢ v WY e § v ooy g
etz g # §, 39 TS wk §,
TG o5 WY §, 3 A avefy &
& 1 ¥ F qure s e v oo
Y ®Y ¢ wifew wm  fe d aod
R ER AN

qy §% Gy v & §
Y &Y. & g wgar g, v wmed
W g’ N s ghem o,
w1 I W W R 0w IEar fem
wmE am g ? s fevne
TATHT AT ATY T A WA AT wTAY
T qr g VT @ AT g war 1 e
e & Ay (W fafaw i § ferd
& Y & 1% &7 Aoy fwr @1 Faw
feft e F ¥ oo g A qur & fr
T AT ¥ AT F g A A )
firrr &4 w1 W W fern § wafe
WTC ¥T® AT A@E §, @ O W ol
mwﬁmt 1 €8 & AR F famt
fmedt ¥ qre off €, ot & oo S
wff § 1 T g F WX A @

fe o WY & wrelt g wea gk
wmm | ¥e9 59 OF -
rAwd ¥ & wor off YW awar ¢
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[ o oo frerdl]

oW W I N At e W I
TAT G | KW & AR WY T 6T
¥ qrT ¥ srareqr W @ §, W fend
* gfawrd ga w7 | FE T W
W@ & v efeagat W ¥ fod
qdan v @ § 1 Afew o€ T
tffer s TR w2 R § o
ww dffee w & v o 7 v f B
3 ¥ WY g FEL AT |

WU AET WY ©F W W qQF
&§@ 7 oz w1 fie svr § cffmifer
dor @, fredfaw & WA dw @
e & o @ § s e g
ARz wifpoes & o9 & & W
Fgw 7 @ L 1 o fo wYo, Efgw
#fwgde, T@e fe dro W R §
IRemgeEsTF AR § 1 4
s g T s e weit @ |ag
FF AN T W F AT A
qq T AT | ST qEAEATY IR
aifeie w@ € dfew 9@ & @ AN
ifeiz g & ag o Ao wWo H
g § i oy ag Wi @ e e
T #) g # gt fran® od | W e
fesc s g A @ W gEE 0 A
wifow ¥ ot ¥ | 919 #7 Sy 3
A o7 fir ar-sTiere W o wafea
&1 YWqGA uY & dfew W g
o A wT A% § | TF W g 9T
Tt ¥ am-arfeus ¥gTA € o,
wRhE oy iwwd
qrfirelt Y Sor < fea § 1 v wRfey
& g wr€ wdew B oy § oY I
qe ok s A fr T € 0w
qw wg wgi 9T Ak a-anfeae
Jqh W, T T W T ST
®, & 39 & a1y N v @
W g F W few oy ¥ Wi A
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Ffew oY § % & R § i wyw dwraet
&1 oy dwT wsiifess W oy e e
o7, By, TR, WY, T R, g W, T
A feur & 1 oo F e g fe Wl
qT STEY 9T ¥ WTH (W A A v
mar ¢ 1 o R, fell | v e,
I W AT v & AfeT T W
giAeE T & M 7 9 Ww
fisar | & &t ¥ & fod ey 9T fnfe
A @ | W I A { W @
A IT & wreg & | @ {AE ITWN
¥ qEATANT F I A FW KT ¥
frwmar 1 A F qwTEeY 9T YW 6T
HI TET 1 w9 s Wi
quTIET &1 FTH & W
sumifess ® s FA &
at ® ®¢ 1 afx w9 qur w6
KUY &7 w77 wodly I@ ¥ H q¥Aw

fs
W
fad

33 ~3

¥ w9 % aeen g §ofe
o1y 7 {9 qawa ¥ f97 g9 v »Y
sEfrmaragagi o gL
W TET ¥ gdeqee exd Ay
frate & & o% 77 WTT €Y 9§ W gAT
MAT§ —

In the undertaking and imple-
mentation of the constructional
progranmes, there has besn &
considerable volume of public
participation; in the increasing of
the producing potantial
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7g & S § 1 Afww W T
T ¢

On the other hand it does not

thing hike a corresponding growth
of the spirit of self-relanee and
imtiative, nor has there been any
wide-spread use of community
organusations as such for the plan-
ng or implementation of deve-
lopment programmes By and
large, neither panchayats nor co-
operatives have been used to any
sigmficant extent as the orgamsa-
tional media through which the
movement 1s attempting to bring
about economuc development in
the villages

ag O W U A W
fe tige e A @& awm ¥
1T & W frare o ¥, 7@ Wk A
T Tt | ¥ G ¥ wPU W W
art % wiiw A Wi a9 fedwew
o g ox e wee fed §
w  Gifay | v g e g e
Iq fewrr & wlr T § 1 @
7 arfis w7 @ fr o 0w T @
m, ¥ W @ Td WK T wEd
o o AT WX WY & AR O
sl & v ¥ F wmgEr
gﬁsﬁlﬁmwmﬁmﬂu
a7 W ¥ ¥l aw w o ¥ g W
IT & W™ T |

Mr. Deputy-Speaker: I also find that
there are loud voices on my Tight.

“Rural development not only in-
volves the stimulation of rural
consciousness but also requires in-
centives, skills, and supplies with
the help of which alone this cons-
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ciousness can lead ‘to the emer~
gence of concrete results This par-
ticularly applies to things like
:e;::. fertilizers, warehouse faci-
1 .,,”

Fvaw wiww W Ay sy dwr
wE!

qfen e Ao faard ATE
ifad, w9 & ¥ wgaaw fafrex
AgeT & @ W & o o A 39
NERPEINARGH
f 37 W @7 (8 a6 W Wifgd
arfie S TT NAT W & S A gER
w1 W wE F | i ag wEORaT-
Az ¥ GNET EFAAYAE T W
|

el v fow ¥ fo o &
frfreze wivew w1 s femr g
;qntﬁ:m‘r#mitﬁ%
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Shri Mehamed Imam: I may point
that I will not be here on
wnh‘.

Mr. Deputy-Speaker: Then we can
sit another ten minutes and let the
hon. Member finish.

we

Shri Mohamed Imam: But when
actually come to the implementation
of these schemes, to the mode of exe-
cution, it is there that I have to
differ very radically from the Gov-
ernment,

I will be very brief. We are spend-

ing o' an average about Rs. 12 crores
on these schemes and we must just
know and investigate with what re-
sults, whether we have been doing
this {0 the maximum advantage of the
people for whom we are spending,
whether there has been corresponding
benefit for the amount. The canons
of finance lay down that we must
confer the maximum possible bene-
fit on the people with the minimum
possible expenditure. It has also been
laid down that the benefit conferred
should be on the maximum number
of people. It has further been
laid down that the cost of admunistra-
tion in any such schemes must be as
low as posaible.

But, here, I must state, and it looks
as If I am on sirong grounds, that
most of the amount that has been
earmarked goes towards staff. towards
establishment, and towards the imple-
mentation of such theoretical pro-
jects as do not directly benefit the
people. I may give you one exam-
ple. Each national extension service
block gets a share of Rs. 4 lakhs. One
block 1s expected to spend Rs. 4
lakhs on the villagers. But let me
give a break-up of the expenditure
that is incurred. Out of thase Rs. 4

Then, the cost of the equipment also
is very substantial. Then, the amount
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‘[Shri Mohamed Imam]

rate in their schemes. They are all
very new individuals, who are stran-
gers to that area. Their main duty
will be to tour in a magnificent jeep
or to spend their time spesking to
the villagers. But no substantinl work
:3 done.

Look at the amount of work that
has been entrusted to them. They are
expected to attend to agriculture, ani-
mal! husbandary, rommunications,
sccial education, irrigation. and what
not, so much so that it locks az if they
are Jacks of all but masters of none.

I van tell you from my experience
and personal knowledge—that is
what is being felt by the local peo-
ple also—that their presence there
does not help much in bring:ng about

20th July, 1967.



QUESTION OF PRIVILEGE

The Speaker  nformed the
House ofthcmtemofl

communicstion recaived
from the Pri.ndpl.l mfor-

Ging the sdra cto the

ldmce:e.luaemthe
Press of an answer to an

tion 1n regard
to whschlqnepomtmwnd

rl't'lmthe House by Shmn-u
the 26th July, 1957.

Inview of this the House
deaded not to proceed
further 1n the matter .

PANEL OF CHAIRMEN

The S mformed Lok
oy
ed the followaing Members to
the Panel rmen,

(1) Shn J. M. Mohamed
Imam,

(a) Shn C. R. Pattabh
Raman.

DAILY DIGEST 5644

[ Satwrday, 37tk July, 1957}

CoLuMNs
$473—175

Co LUMNS
DEMANDS FOR GRANTS  5475—5642

Dascussion on  Demands for
Grants n respect of the
Munustry of  Communuty
Development

The discussion Was not con-
cluded . . .
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AGENDA FOR MONDAY, 29th
JULY, 1957—

Purther Discussion  on De-
mands for Grants in respect
of Munistry of Commumty
Development



